
8 
MINISTRY OF INFORMATION AND BROADCASTING 

A I RAND DOORDARSHAN 

I . 

8 
MINISTRY OF INFORMATION AND BROADCASTING 

A I RAND DOORDARSHAN 

.", 

1 1",1: 1'\.0:'.. .... .... . . 
..... ~: lA.Jk ·SABKA .. SECRETARIAT .... 

:((~::,L:;:~~;;~~~!f.~\;:'l:;j\;:"...·.·.,;;;·;i~;·;;::.)i~;:~"::,i;~;·.:\:;;'~/'&i(;~:~;t~;;itL}.·::~L;;·;i;ik.:· .. :.\Jg;iiS;:;~~.;~i:~·~ 



EIGHTH REPORT 

ESTIMATES COMMrrIEE 
(1990-91) 

(NINTII LOK SABHA) 

MINISTRY OF INFORMATION AND BROADCASTING 

A I R AND DOORDARSHAN 

Action T ..ken by Government on the recommendations contained In the 
Eighty-second Report or Estimates Committee (Eighth Lok &abba) on 

MinJstry or information and Bl'08dcasting-AlRand Doordanban 

• 

• 

• 
Prese~d to Lok Sablw on 16 August, 1990 

LOK SABHA SECRETARIAT 
NEW DELHI 

August, 1990ISravtuUl, 1912(S) 



E.C. NO. 1234 

Price: lb. 5.00 

• 

• 

C 1990 LoK SABHA SECRETARIAT 

PuaUSHED UNDER RULE 382 OF 11IE RULES OF PaOCBDURB AND CoNDuer OF 
BUSINESS IN LoK SABHA (SEVEI'n'H BomON) AND PuN-n!D BY MANAOER, 
P.L. UNrr, GOVERNMENT OF INDlA Puss, MINTO ROAD, NEW 1>Euu. 



CORRI GENDA 10 8TH REPORT OF ES TIMAJES 
CXXN.U TTEl: Q\J MINIS TRY OF INFOR'.~J;.TION 
AND BROADCASTING - FILMS DIVISION. 

f>a-ge P_a;;..r_a;;....., __ ·• ___ · r~~"!"'n .... e~·_· __ F_o_r--:-~P"':·~-___ R_e~a":"'d~~ 
2. 1.4 from below cre debility credibility 

3 
2. 1.5 
2. 1.7 

till. 1.40 

6 6 inconformi ty in conformity 

19. .. 

2 023:> hours 2300 hours 
from below requestes requests 

5 
Para on 1 
re comrnen dation 
s.r;!O.32 

(pora 1.20) (Para 2.12J) 

27. Para on from below Som Some 

27. 

30. 

34. 

52. 

recommendation 6 
S .Po. 55&56 
Para on 
recomm endation 
S .No. 59&6 
Para on 
recommendation 
S .No.61 
Para on 
recommendation 
S.No.71 
Para on 
recommendation 
S.No. 77,788,79 
Para on from 
recommendatron 
S.No.42 

2 distance 

4 DoordarhSan 

1 Advertise-
ments • 

16 comming 

below f acilli ty 
3 

distant 

Doordarshan 

adverti s ament 

coming 

facility 



CONTENTS 

COMJ'OSmON OF THE EsnMAn:s COMMJ1TEE ......................... .. 

CoMPOSmON OF THE STUDY GROUP ON ACTION 
T AXEN REPORTS OF ESTlMAn:s COMMlTI'EE 
(1990-91) ........................................................................ .. 

INTRODUCTION ................................................................ .. 

CHAPTER I 
CIIAPTER II 

CIIAPTER III 

CIIAPTER IV 

CHAPTER V 

ApPENDIX 

Report .............................................. .. 
Recommendations/Observations which 
have been accepted by Government ......... 
Recommendations/Observations which the 
Committee do not desire to pursue in view 
of Government replies .......................... . 
Recommendations/Observations in respect 
of which replies of 'Government have not 
been accepted by the Committee ............ . 
Recommendations/Observations in respect 
of which final replies of Government are 
awaited ............................................. .. 
Analysis of Action Taken by Government 
on the recommendations contained in the 
82nd Report of Estimates Committee (8th 
Lok Sabha) ......................................... . 

• 

• 

• 

• 

• 

PAGE 

CIii) 

(v) 

(vii) 
1 

7 

40 

SS 

S9 

60 



UST OF MEMBERS OF mE ESTIMATES COMMIITEE 
(1990-91) 

CHAIRMAN 

Sbri Jaswant Singh 

2. Sbri J.P. AganvaI 
3. Sbri Era Anbarasu 
4. Sbri Kamal Chaudhry 
5. Sbri Anantrao Dcshmukh 
6. Prof. Prem Kumar Dhumal 
7. Sbri Dalvant Manvar 
8. Shri Hannan MoUah 
9. Sbri Arvind Netam 

10. Dr. Oebi Prosad Pal 
11. Sbri Rupchand Pal 
12. Sbri Harin Pathak 
13. Shri Dhausaheb Pundlik Phundkar 
14. Dh. Vijaya Kumara Raju 
15. Shri MuUappally Ramachandran 
16. Sbri Y. Ramakrishna 
17. Sbri Ramesbwar Prasad 
18. Shri J. Cbokka Rao 
19. Shri Cbiranji LaI Sharma 
20. Shri Yamuna Prasad Shastri 
21. Shri Dhanraj Singh 
22. ~ri Subedar Pra&ad Singh 
23. Shri Sukhendra Singh 
24. Sbri Tej Narain Singh 
25. Sbri Taslimuddin • 
26. Dr. lbambi Durai 
27. Shri Nandu Thapa 
28. Shri P .K. 'lbUJl8OD 
29. Shri K.C. Tyagi 
30. Shri KaiIash Nath Singh Yadav • 

(iii) 
3'2 LS - 3 



SECRETARIAT 

1. Shri G.L. Batra - J.-at Secrrtary 
2. Sbri B.B. Pandit - Dquty Secrelllry 
3. Sbri S.M. Mehta - ~enior Fi1uInciJJI Committee Officer 

(iv) 



STUDY GROUP ON ArnON TAKEN REPORTS OF ESTIMATES 
COMMfITEE .. 

(1990-91) 

I. Shri Jaswant Singh - Chllimum 
2. Shri Hannan MoUab 
3. Dr. Thambi Durai 
4. Shri Cbiranji Lal Sbarma 
S. Shri Yamuna Prasad Shastri 
6. Shri Anantrao Desbmukh 
7. Shri Kailash Nath Singh Yadav . 

• 

• 

• 

• 

(v) 



INTRODUCTION 
I, the Chairman of the Estimates Committee having been authorised by 

the Committee to submit the Report on their behalf present this Eighth 
Report on action taken by Government on the recommendations contained 
in the Eighty-second Report of Estimates Committee (8th Lok Sabha) on 
the Ministry of Information and Broadcasting-All India Radio and 
Doordarshan. 

2. The Eighty-second Report was presented to Lok Sabha on 28th April, 
1989. Government furnished their replies indicating action taken on the 
recommendation contained in that Report 'on 26th December, 1989. The 
replies were examined by the Committee at their sitting held on 12th June, 
1990 and the draft Report was adopted by the Committee on the same 
date. 

3. 1be Report has been divided into the following chapters:-
(i) Report 

(ii) Recommendations/Observationa which have been accepted by the 
Government. 

(iii) ·Recommendations/Observations which the Committee do not 
desire to punue in view of Government's replies. 

(iv) Recommendations/Observations in respect of which replies of 
Government have not been accepted by the Committee. 

(v) Recommendations/Observations in respect of which final replies 
of Government are still awaited. 

4. An analysis of action taken In' Government on the recommendations 
contained in 22nd Report of Estimates Committee is given in Appendix. It 
would be obserted therefrom that out of 41 recommendations made in the 
Report 66 recommendations i.e. 72.52 per cent have been accepted by the 
Government and the Committee do not desire to pursue 18 recommenda-
tioaa i.e. 19.78 per cent in view of Government's replies. Replies of 
Government in reepc!tt of 7 recommendations i.e. 7.7 per cent have not 
been accepted by the Committee. Replies regarding all the ninety-one 
recommendatioaa have been received. 

NEW DEUD; 
AuprllO. 1990 

• 

s,..,.. 19. 1912(5). 

(vii) 

• 

• JASWANT SINGH 
ChaimuuI. 

&1inu.aIes Co~ 



CHAPl'ER I 
REPORT 

1.1 1bis Report of the Estimates Committee deals with Action Taken by 
Government on the recommendations contained in their 82nd Report (8th 
Lok Sabha) on AIR and Doordarshan, which was presented to Lok Sabha 
on 28th April, 1989. 

1.2 Action Taken Notes have been received in respect of all the 
recommendations contained in the Report. These Notes have been 
categorised as follows:-

(i) Recommendations/Observations which have been accepted by 
the Government: 

SI. Nos. 1, 2, 3, 4, 6, 7, 8, 9, 12, 13, 15, 16, 17, 22, 23, 24, 25, 
26, 28, 29, 32, 37, 39, 40, 41, 43, 44, 45, 46, 47, 48, 49, 
SO, 51, 52, 53, 55, 56, 57, 59, 60, 61, 62, 65, 66, 68, 69, 
70, 71., 72, 73, 74, 75, 76, 77, 78, 79, 80,81, 82, 83, 84, 
85, 87, 88, 89. • 

(Total 66, Chapter II) 
(n) Recommendations/observations which the Committee do not 

desire to pursue in view of Government's replies; 
SI. Nos. 5, 10, 11, 18, 19, 20, 27, 31, 33, 34, 35, 36, 38, 42, 58, 

63, 64, 67. 
(Total 18, Chapter III) 

(iii) Recommendations/obst!rvations in respect of which Govern-
ment's replies have not been accepted by the Committee; 

~. Nos. ",n,VA,~,~,~,~ 
(Total 7, Chapter IV) 

(iv) RecommeQdations/observations in respect of which final replies 
are still awaited; 

NIL. 
• (NIL, Chapter V) 

1.3 The Committee will now deal with action taken by Government on 
some of the recomlftendations. 

Establishment of some kind of an Ombu~man 

Recommendations Sa. Nos. 1, 2 & 3 <Para Nos. 1.30 to 1.32) 
1.4 The Committee had recommended the establishment of SQme kind of 

Ombudsman, "equipped to pronounce impartially on complaints of bias", 
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in the programmes of Doordarshan and AIR. It held that the establish-
ment of such watchdog would go a long way in halting allegations of bias 
and timidity levelled frequently against AIR & Doordarshan. It would also 
create confidence in public mind of the credebility and impartiality of these 
bodies. They had also desired that terms of reference, modalities, etc. 
should be worked out in consultation with a body of experts in the field. 

1.5 In its reply the Ministry of Information and Broadcasting stated that 
the Prasar Bharti (Broadcasting Corporation of India) Bill, 1989 intro-
duced in Lok Sabha on 29th December, 1989 had a provision for the 
establishment of Broadcasting Council which would examine all complaints 
of unfairness and biased or those relating to programmes not being 
inconformity with the objectives of the Corporation. 

1.6 The Committee hope that the Ministry would give full consideration 
to their earlier recommendations and would take steps to ensure that the 
.. bUshment of the propoaed Broadcasting CouneO would streaathm the 
........ of professionals now worldng with AIR and Doordanban In adhering 
to the professional IIPproach they are required to follow in select',.., 
preaenting various pI'OII'8IIUDeS of Doordarshan and AIR. In the opiDion of 
the Committee only when the people in the media become fnUy proIeIIIIiIMaaI 
the proposed autonomy would be' really meaninglul. The Committee would 
like to be apprised of further developmeats in this regard. 

Extension of coverage for National Channel 

Recommendation SI. No. 14 (Para No. 2.30) 
1.7 The Committee had viewed that the timings of the National Channel 

from 1900 hours to 0230 hours were not suitable for drawing maximum 
audience. Firstly, as most of citiuns' go to sleep by 10 p.m. They had 
observed that there was no point in starting a programme that had neither 
any practical advantage, nor resulted in a productive utilisation of 
resources. 

1.8 In its reply the Ministry stated that the proposal for extension of 
National Channel was reviewed. It had been dlcided to have a better 
option by using a mix of VHF FM and M.W. A.M'-transmitter. This had 
been proposed for implement\lion during the 8th Plan. This would achieve 
expansion of coverage for our National Channel during day as well as 
night. 

1.9 The Committee appreciate the decision of the MinI$try to achieve 
expansion of coverage for National Channel during day as well as Dieht time 
and hope that every effort will be made to achieve the desired objective 
expeditio .... y and implementation of the proposal would be perIodkaIIy 
IDOIIItored at an appropriately higher level 80 that it is poIIIbIe to acbieve 
qIIIck ...... ts. 
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Publication of a Jounuzl covering AIR and DoordJusluua Programmes 

Recommendations SI. NOI. 16 " 17 (Para NOI. 2.37 " 2.38) 
1.10 The Committee had viewed that with major expansion of AIR &. 

Doordarshan it should be possible to re-start the publication of a Journal 
covering AIR and Doordarshan programmes. This could be; both informa-
tive and profitable. It was also observed that with vast expansion of 1V 
network and growing popularity of 1V programmes, especially sponsored 
serials, viewers would show keen interest in forthcoming serials. The 
Committee had desired the Ministry to react to this suggestion after 
considering all aspects. 

1.11 In its reply the Ministry stated that keeping in view the observations 
of the Committee the PQSSibilities of bringing out a financially viable joint 
publication by AIR and Doordarshan are being explored. 

1.12 The Committee appreciate the. ....y of the MiDiItry that tile 
possibUities of brinaiDg out a ftnandaUy YIabIe joint publkatloo by AIR .... 
Doordanhan are belna explored and hope that the MinIItry would 
Implement their earlier recommendation expeditiously as the IUftieIIfuI 
launching of the propoaed joumaI enid aIIo result in ......... rev_ 
for the Government throuab 8dvertilemeata. The Committee would like to 
be apprised of further progress in this nprd. 
Coverage of Reports of Parlitunentary Committees on Air and Doordanluua 

Recommendations 81. NOI. 21 " 54 (Para Nos. 2.54 " 3.89) 
1.13 The Committee, while observing that the coverage of the reports of 

the Parliamentary Committees which covered all subjects concerning the 
socio-economic scenario in the country, recommended that it would be 
desirable to give extensive coverage in news programmes relayed by AIR 
and Doordarshan so that the knowledge contained in these reports reached 
the people throughout the country. 

1.14 In its reply the Ministry stated that both AIR and Doordanhan 
were now giving coverage to the Reports presented by Parliamentary 
Committees and thet the observations of the Committee in this regard had 
been noted. 

1.15 The Committee are not .. tIIIIed wiIb .. above reply of the MinIItry 
and are of the view that since trae ...... of the I'arIIIuIIeaa.r 0--..... 
cover aU IUbjectB CODCeI"DinI the IOdo-ecoDoRIk ICeIUIrio Ia tile COIIIIdry It 
would be ....... y ..... to live adequate c:oYen&e to tIIeIe reports .. the 
news .,.,........a relayed by AIR " DoordIInIa.a. MeAl, ..... .. 
obIen ..... of the CoaunIttee II not ~ .......... the Camadt-
lee would like the MbIiItry to bike Ia d'ct...... ,. Ia'IIpUIoua ..,1 .... of tIIeir ...... reco-m .......... 

BrotIdaut of EdUClJliofUll ProgWlmlPla 

~dlltAoD SeriIII No. 27 (r.n No. 2."> 
1.16 The c ......... -......... riled'" tile __ r. 51 • 

.. ~ ........... f1l ..... If fill ..... C .r N ... all 9Pa 
'3 ,,2- L. S - j.-
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University, wbleb was stated to be under consideration, should be finalfsed 
expeditiously • 

1.17 In its reply the Ministry stated that there was a proposal to devote 2 
boun of broadcast time, on AU India RadIo, for educational programmes 
(formal/non formal) on primary c:hannel and for this 46 more Educational 
Broackastlng Programme Units were proposed to be sandioned Out of these 
12 Units bad been sandioned. Further, out of 16 Science Cells proposed to 
be set up during the 7th Plan period, 8 Cells bad sinc:e been sanctioned. 

1.18 The Committee are not satisfied with the above reply of the Ministry 
IS It does not indicate the position regarding educatioD broadcast of 
programme of Indira Gandhi National Open Univenlty which was stated to 
be under consideration. WhUe reiterating their earUer recommendation the 
Committee desire that the Ministry should implement the earDer recommen-
dation of the Committee immediately under intimation to them. 

Creation of more units for production of programmes for Women and 
Children and Farmers 

Recommendation Serial No. 30 (para No. 2.109) 

1.19 In their earlier report the Committee, while referring to the 
proposal for setting up of specified programme production units, at 45 
centres, to expand programmes for women and children and also to set up 
Farm and House units at six more centres for expending programmes for 
farmers during the 7th Five Year Plan, desired to be apprised of the actual 
position in this regard. It also wanted to be informed of the steps taken to 
reach the targets. 

1.20 In its reply the Ministry stated 'ihat the Software Development 
Programme Scheme for creation of 45 units for production of programmes 
for women and children was under active consideration of the Ministry and 
that six more units for Farm and Home Programmes from AIR had been 
sanctioned. 

1.21 The Committee are not satisfied with the above "reply as there seems 
to be no perceptible progress in the c:reation of 45 units for production of 
programmes for women and chDdren which is still stated to be under 
consideration of the Ministry. Wlfne reiterating their earUer recommenda-
tion the Committee would Uke the Ministry to take active steps for creation 
of aforesaid units and apprise them of further ~ in this regard. 

Devising Ways & Means to raise earnings of Media Units 
• 

Recommendations Serial Nos. 81, 82 " 84 (Para Nos. 4.15, 4..16 " 4.18) 

1.22 The Committee had observed that both AIR and Doordarshan were 
heavily dependent on budgetary support. Further, that there was signific· 
ant misconception namely that since the two media units bad been set up 
for Pi"'lllOting certain social objectives, the Government should go on 
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giving them monetary support for all time to come: In the oplDlon of 
the Committee such a belief on the part of the Ministry could only stem 
from wrong supposition that the objectives of raising revenue and 
promoting social objectives were incompatible. This is not always so. 

1.23 The Committee had viewed that the Government with so many 
development projects suffering due to lack of funds, could not go on 
providing heavy monetary support to the media units, for all times to 
come. The media units will have to become self reliant. They had also 
observed that the Ministry could advantageously refer to working of 
profitmaking broadcasting organisations abroad. They had also asked the 
Government to take note of vast technological advancements taking 
place in the world, to consider these aspects in greater depth, and to 
exploit fully the revenue potential from controlled commercialisation 
while adhering to the desired social objectives. 

1.24 In its reply, the Ministry, while referring to the increase in 
commercial revenues from Rs. 97 lakhs in 1967 to Rs. 193.75 crores in 
1988-89, stated that as per the policy approved by the Cabinet not more 
than 10 per cent of the total transm.on time would be available for 
commercial advertisements. The Ministry also stated that recently the 
Government had also set up a Committee under the Chairmanship of 
Secretary, (I&B) to look into the commercial services, and to recom-
mend ways to increase the advertising revenue. 

1.25 The Committee are not satisfted with the above reply and are of 
the view that bavy monetary support to the media units should not 
continue for • times to come. WhDe reiterating their earlier recommen-
dation, the Committee bope that tbe proposed Committee set up under 
the CbairmaDsbip of Secretary (1&8) would look' Into the issue In greater 
depth and also refer to the' wockin& of proftt-maIdng bl'Olldc8ltlng orpn-
isations operating abroad so that fmanclal Interests or the Government 
are properly secured and the media units become tully self-supporting. 
The implementation of this suggestion would also result In the divenioa 
or funds for development projects sufrerina due to lack or funds. In the 
opinion or the Committee there bas to be a Judidous balandng or the 
two objectives, aafneiy, raising revenue and promoting IOdaI objectives 
and consideration of this vital aspect Is very important for a developing 
country like India. They would like to be apprised of further pl'Olfel8 In 
this regard. • 
Grant of EnJumced Allowances to stall posted in Sikkim &: Darjeeling 

Jl'ecommendation SI. No. 86 (Para 4.33) 
1.26 The Committee had noted that due, to difficult living conditions 

in Darjeeling and Sikkim there were staff shortages in various cadres. 
They Were of the view that there was a strong case for the grant of 
enhanced allowances to the staff working in these areas on, the pattern 
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admissible in North Eastern States, so as to avoid hardships to employees 
working in these areas. 

1.27 The Ministry stated that it was not found possible to extend the 
special incentives available in the North-Eastern States to employees 
posted in Sikkim. Also that it would be difficult to justify the extension of 
a similar facility to the staff posted at Darjeeling. 

1.lI The Committee are not satWied with the above reply of the Ministry 
and are 01 the view that their earlier recommendation needed &0 be 
COIIIIdered apIn In view of dilllcult condJtidns prevaOlng In thole areas and 
the reluctance 01 stall' to be posted in those 8Q8S which ultimately results in 
ImpalriDa the normal fanc:tioning of both the media units at these places. 
They would Uke the Ministry to take into account the cIiftlc:u1t c:oncIitions in 
tbeIe .... wbkb Justify the grant of spedal allowances on the pattern 01 
that IIdmi8IIble In North-Eastern States. The Committee would like to be 
apprited of pI'OII'eI8 In this regard. 
Preparation of a scheme 10 provide rural population with Community sets 

RecoDQDe .... tion SI. No. 90 (para 4.42) 
,', 

1.29 The Committee'had recommended that since 72.5% of the total 
area of the country was covered by 'iV programmes it was imperative that 
a Central plan was initiated to provide the rural population with commun-
ity sets. They had accordingly desired that Government to ensure 
preparation of a suitable scheme, in consultation with concerned Minis-
tries, so that vast majority of rural population are also benefited. 

1.30 The Ministry in its reply stated that the recommendation was noted 
for guidance. 

1.31 The Committee deprecate the evasive approach of the Ministry in 
dealing with suc:b a vital recommendadone concerning involvement of rural 
population with sodo-ec:onomic development in the country. They urge &be 
MInIstry to reconsider their earlier recommendation in greater depth so that 
it Is poIIIbIe for the vat rural population of the country to let maximum 
beaeIIt from the TV media whIc:b bas already covered large areas 01 the 
couatry • that would also result in their active participation In the soclo-
ecoDOIDIc *"Iap ... t ill the C:OUDtry, besides providing them with enter-
taiD .............. C ........ would ae to be apprised of further progress in 
this direction. ,. 

Implementation of recommendations 
1.31 The COIIUDittee would like to emphasise that they. attach the greatest 

ImportaDce to the bnpIementation 01 recommendations accepted by 
GoftnuneBt. They would, therefore, urge that Government should keep a , 
doae watch 10 • to eDlUre opedltiou' implementation of the reoommenda-
..... accepted by them. ID aIIeS where it is not possible to implement the 
................... leaK .... tpIrit lor aDy reasons, the matter should be 
aeported to tile c-IUee .. dale with ....... for DOD-Implementation. 



CHAPTER 0 

RECOMMENDATIONS/OBSERVATIONS WHICH HAVE BEEN 
ACCEPTED BY GOVERNMENT 

RecoauneDdatioa Serial No. 1 (Para 1.30) 

The Committee note that there is an inbuilt mechanism in the Ministry 
consisting of review meetings by the Secretary, review done by the 
Minister, discussions in Parliamentary Consultative Committees and delib-
erations of the Programmes Advisory Committees to ensure against any 
misuse of the media units. They also note that the recommendations of the 
Joshi Committee regarding establishment of some kind of an Ombudsmafl 
"equipped to pronounce impartially on the complaints of bias" in the 
programmes of Doordarshan has not been accepted by the Government on 
the consideration that the two electronic medias are in close scrutiny of 
Parliament, Press and Public opinion. 

Reply of Government • 
The Government has carefully considered the recommendation of the 

Estimates Committee about setting up of a high-level independent agency 
to investigate into the allegations of bias against the electronic media. As 
both media are integral parts of a Government Department, they are 
subject to rigorous checks and balance. As has been stated earlier before 
the Committee, both media are under close and continuing scrutiny of 
Parliament, Press and Public opinion. It has also been difficult for 
Government to visualise how creation of such an agency will be helpful in 
preventing the miscpnceived criticism. Therefore, on an examination of all 
the aspects connected with this suggestion, the Government feel that, on 
the balance, no useful purpose will be served by creation of yet another 
tier of supervision over the electronic media. 

RCCOIDIDeDdation Serial No. 1 (Para 1.31) 

The Committee, however. feel that it is imperative to set up a high level 
independent agency to investigate the all~gations of being biased and timid 
levelled frequently against AIR and Doordarshan, as such allegations 
tarnish the image of the media units and lower their credibility with the 
masses. The establilhment of a watch-dog equipped to pronounce impar-
tially on the complaints of bias in the programmes of AIR and Doordar-
shan, in the considered view of the Committee will go a long way in 
halting this process and create confidence in public mind of their Credibility 
and impartiality . 

7 



8 

Reply 01 GovenuDeDt 

The Government has carefully considered the recommendation of the 
Estimates Committee about setting up of a high-level independent agency 
to investipte into the aUeptions of bias against the electronic media. As 
both media are integral parts of a Government Department, they are 
subject to rigorous checks and balance. As has been stated ear~r before 
the Committee, both media are under close and continuing scrutiny of 
Parliament, Press and Public opinion. It has also been difficult for 
Government to visualise how creation of such an agency wiD be helpful in 
preventing the misconceived criticism. Therefore, on an examination of all 
the aspects connected with this suggestion the Government feel that, on 
the balance, no useful purpose will be served by creation of yet another 
tier of supervision over the electronic media. 

Reeommeadatioa Serial No.3 (Para 1.31) 

Establishment of an independent agency would not only ensure that 
there is objectivity and independence in the investigation of complaints but 
it would also make them appear so to the outside world which is very 
essential for the enhancement of credibility of the two media units. The 
Committee are also of the view that the establishment of an independent 
agency will also strengthen the hands of professionals now working with 
AIR and Doordarshan in adhering to the professional approach they are 
called upon to follow in selccting/presenting various programmes on 
Doordarshan and AIR. They accordingly recommend that an agency to 
investigate complaints of bias in the programmes of AIR and Doordarshan 
should be set up without any further delay. The administrative policy and 
reforms relating to the functioning of media units should be strictly outside 
the scope of such an agency. The Comlnittee also desire that terms of 
reference, modalities, etc. should be worked out in consultation with a 
body of experts in the fields. 

Reply of Government 

The Governme.nt has carefully considered the recOmmendation of the 
Estimates Committee about setting up of a high-level independent agency 
to investigate into the allegations of bias apinst the electronic media. As 
both media are integral parts 01 a Government Department, they are 
subject to rigorous checks and balance. As has been stated earlier before 
the Committee, both media are under close and continuing scrutiny of 
Parliament, Press and Public opinion. It has also been difficult for 
Government to visualise hO\l' creation of such an agency will be helpful in 
preventing the misconceived criticism. Therefore, on an examination of aU 
the aspects connected with this suggestion, the Government feel that, on 
the balance, no useful puxpose will be served by creation of yet another 
tier of supervision over the electronic media. 



RerommeadaUoa SerW No. 4 (Para 1.35) 

The Committee are of the view that till such aD ageDC)' is established, it 
will be desirable to keep a proper record of complaints, allegations and 
criticisms which are received relating to mal-functioning of these media 
units. The follow up action taken in each case should also be appropriately 
indicated so as to know precisely the position of that complaint. They urge 
the Ministry to devise a scheme for maintenance of proper records relating 
to the receipt of complaints, criticism, allegations etc. so as to ensure their 
adequate investigation and monitoring. They would also like to be apprised 
of further developments in this regard. 

Reply of GoYenuDellt 

Doordarshan and All lbdia Radio are being asked to maintain a register 
at each of its Kendras/Stations and also at the Directorate General level. 

RecollllDelldatloa SerI8I No. , (Para 1.37) 
The Committee note that the management of the 1V and Radio Services 

is left in the hands of the Ministry of Information and Broadcasting whose 
Secretariat is manned by generalist officers. They are of the considered 
view that, managing the AIR and D09rdarshan on professional lines is too 
complicated a task for the generalists but one which require continuous 
attention of professionals having experience in the field of mass communi-
cation, sociology, psychology, etc. Television, being an audio-visual 
medium, has tremendous potential for creating trends and moulding public 
opinion. Even if the present set up is intended to be continued it is 
essential to impart professionalism to officers working in both the media or 
in connection with them in the Ministry. There should be proper 
demarcation of roles between the Ministry and the Doordanban and AIR 
which should be meticulously observed. 

Reply of GoYerDIIIIDt 
The roles of the media and the Ministry are broadly demarcated. While 

Doordarshan and AIR are respons1ble for running the organisation in.Jhe 
best possible manner and take care of requirements of broadcaatina. 
programming and itS execution, the Ministry's role is basically confined to 
giviag the guidelines to these media. The Ministry baa alia delegated 
considerable administrative and finllllCia! powers to the Media Heads 10 
that they can function without much hindrance. 

2. Moreover, both the Media have fuU functional autonomy within the 
broad policy framc:.work laid down by the Govc:mment. 

Rerom ....... tIon SerW No.7. (Para 1.31) 
1be Committee also recommend that there should be a "National 

Bmwtcaena Council" on the linea of National Doerdanban Council 
......... ed by the Joshi Committee. The Council sbou.Id be repreIeDtative 
of ICVerai IdlooJs of thoqbt and iDdude astute bnuDeIIIMD. ~ IDd 



10 

theatre professionals, novelists, artists, poets and journalists of all media. 
These persons of eminance will inspire confidence by having no interest to 
serve other than those of public. However, they may not be permanent 
members. 

Reply of Golreroment 

The two media, i.e. AIR and Doordarshan already have a two tier 
system of consultations with eminent persons from different walks of life in 
order to improve upon their programmes production. At the local level, 
most of the regional Stations of both the media have programme Advisory 
Committees which include eminent persons from different schools of 
thought and activities. At the headquarters level, the Ministry of Informa-
tion and Broadcasting have set up a Media Advisory Committee to guide 
the media units for the policies to be adopted for effective functioning. 
This Committee also include eminent persons from different spheres of 
activities. There are also high powered non-official committee of erilinent 
persons for selection of films for national telecast and for sponsored 
serials. Government is of the considered view that no useful purpose will 
be served by estabaishing a "National Broadcasting Council" 

• 
Recommendation Serial No. 8 (Para 1.39) 

In a country like ours where the Central and the State Governments 
have taken upon themselves the responsibility of removing poverty and 
promoting all round prosperity of the people, it is natural that they seek 
the aid of the mass-media to create greater awareness among the people 
about the problems of the nation and motivate them to work together for 
sol\ting those problems. 

Reply of Government 
It has always been the endeavour of AIR and Doordarshan to provide 

adequate publicity to the work being done by the Central and the State 
Governments for removing poverty and promoting all round prosperity of 
the people. To do it effectively and with coordination, a Media Coordina-
tion Committee has been constituted in each State ",here apart from the 
Media Units of the Ministry of Information and Broadcasting, Government 
of India, including AIR and Doordarshan. State Government Departments 
also participate and draw up strategies for putting out programmes for 
making aware the masses about various schemes etc.. drawn by both 
Central and State Governments for their uplift and maintenance of •• communal harmony. 

2. Officets of the State I"formation Department are also included as ex-
officio members of the Programme Advisory Committees attached to 
various AIR Stations and Doordarshan Kendras. 

3. Thus it will be seen that there is a close liaison with State 
Governments and their experts are deeply involved in the designing and 



11 

planning of programmes for the rural audience, industrial workers and 
students. The policy guidelines for official media units specificaUy provide 
that media units should give effective coverage to Governments develop-
mental activities and should devise and present suitable programmes 
relating to youth, including information regarding opportunities for and the 
generation of employment in various fields. 

RecoJlUlleJldatioa Serial No. 9 (Para 1.40) 

Although the Ministry has stated that AIR and Doordarshan Authorities 
are in close and constant touch with the different departments of the State 
Government, and that on important occasions, Ministers and Chief 
Ministers are allowed to broadcast to the people, it has admitted that there 
is no written code to guide the media authorities and State Governments in 
this regard. In view of this aspect and also the fact that there have arisen a 
few acrimonious situations between State Governments and Media 
Autltorities relating to the access of the former to Radio and 1V Services 
situated in their respective States, the Committee are of the view that 
there should be clear and precise guidelines relating to the use of media by 
the State Governments, which should be meticulously observed by the 
Media authorities so that there is. no repetition of the acrimonious 
situations that had taken place in the past and the Government concerned 
are able to discharge their respective functions with mutual goodwill and 
smoothness. 

Reply 01 Government 

Both All India Radio and Doordarshan maintain close liaison with State 
Governments in the matter of coverages and production of programmes. 
The States Government representatives are ex-officio members of the 
Programme Advisory Committee~/Panels. Besides, the Ministry of infor-
mation and Broadcasting holds State Information Ministers' Conference 
biennially in which various issues relating to the information sector are 
discussed and action taken. 

2. Though there is no laid down code for inviting Chief Ministers and 
other Ministers of th~ State Governments to broadcast, conventionally, the 
Chief Ministers of the States are invited to make broadcasts on the eve of 
the Independence Day and the State Governors are invited to broadcast on 
the eve of the Republic Day. Whene ver requestes come from state 
Governments for time to make broadcasts on any issue of public 
importance, these requests are invariably given highest consideration. The 
present guidelines, as reflected in the AIR code. meet the requirements to 
avoid acrimonious situations. by and large. 

Reconunendation Serial No. 12 (Para 2.28) 

The Committee are happy to note that after the completion of 7th Five 
Year Plan. the coverage of AIR is expected to go up to 91 % of area and 
97.5"10 of population of the country. The Committee hope that conceneQ 
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efforts would be made to achieve the set objectives during the 7th Five 
Year Plan. 

Reply of Government 
Every effort is being made to implement the plan schemes to avoid time 

and cost overruns. For tlfis purpose suitable monitoring mechanism exists, 
wherein progress of plan schemes are reviewed. 

The idea of National Channel with 1000 KW MW Transmitter at 
Nagpur, 200 KW MW Transmitter at Bangalore, 300 KW MW Transmitter 
at Vadodara and number of various low.. power transmitters at different 
locations was mooted during the later part of the Fifth Plan. However, the 
Planning Commission approvea the inclusibh of National channel service 
only in the Sixth Plan i.e., 1980-85 and cleared the provision of 1000 
KW MW transmitter at Nagpur only. This Nagpur Transmitter was 
commissioned on 18.5.1988. The above proposal for extension of National 
Channel was reviewed in the light of congestion in the medium wave l>and 
and shrinkages of night time coverage of medium wave transmission. It has 
been decided to have a better option by using a mix of VHF FM and 
M.W. A.M. Transmitter and this has been proposed for implementation 
during the Eighth Plan to achieve expansion of coverage for National 
Channel during day as well as nigrat time. 

All efforts have been intensified to expedite completion of local Radio 
Stations proposed in the Seventh Plan so that the target is achieved. 

It is the oonsidered view of the Government that AIR programmes must 
be available throughout day and night. 24 hrs. radio broadcast is in vogue 
in several countries. The National Channel which was broadcasting 
programmes from 7 PM to 2.30 AM has extended its transmission hours 
with effect from the 9th July, 1989 and the programmes are broadcast upto 
6.10 AM. The requirements of listeners \\110 keep awake during late hours 
are kept in view in the National Channel Programmes. 

Technically maximum coverage is possible during the night by using the 
Magawatt transmitter' provided for the National Channel. TransmiSsion 
timings are accordingly planned, so that, the maximum benefit could be 
derived from the use of this transmitter. • 

The Border Area coverage receives high priority. With the completion 
of the hardware projects under 7th Plan. the reception will be of high 
order. Every effort will be made- to make the programmes attractive. A 
software scheme for setting up Border Programme Units for putting across 
India's view through suitable programmes is ~lso under consideration. 

Recommendation Serial No. 13 (Para 2.29) 
The Committee note with dismay the tardy progress made in the 

construction of exclusive National Channel comprising of a 1000 KW MW 
transmitter at Nagpur. a 200 KW MW transmitter at Bangalore. a 300 
KW MW transmitter at Vadodara at different locations so as to cover the 
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entire length and breadth of the country. Tbey deprecate that this project 
which was mooted 15 years ago has not been compl.cted as yet. The 
completion of all these transmitters in time would have enabled the AIR 
regional stations to devote more time to programmes in respective regional 
languages. 

Reply of Government 

Every effort is being made to implement the plan schemes to avoid time 
and cost overruns. For this purpose suitable monitoring mechanism exists, 
wherein progress of plan schemes are reviewed. 

The idea of National Channel with 1000 KW MW Transmitter at 
Nagpur. 200 KW MW Transmitter at Bangalore, 300 KW MW Transmitter 
at Vadodara and number of various low power transmitters at different 
locat.ions was mooted during the lilter part of the Fifth Plan. However, the 
Planning Commission approved the inclusion of National Channel service 
only in the Sixth Plan i.e., 1980-85 and cleared the provision of 1000 
KW MW Transmitter at Nagpur only. This Nagpur Transmitter was 
commissioned on 18.5.1988. The above proposal for extension of National 
Channel was reviewed in the light 'of Congestion in the medium wave band 
and shrinkages of night time coverage of medium wave transmission. It has 
been decided to have a better option by using a mix of VHF FM and 
M. W. A.M. Transmitter and this has been proposed for implementation 
during the Eighth Plan to achieve expansion of coverage for National 
Channel during day as well as night time. 

All efforts have been intensified to expedite completion of local Radio 
Stations proposed in the Seventh Plan so that the target is achieved. 

r 

It is the considered view of the Government that AIR programmes must 
be available throughout day and night. Z4 hrs. radio broadcast is in vogue 
in several countries. The. National Channel which was broadcasting 
programmes from 7 PM to 2.30 AM has extended its transmission bours 
with effect from the 9th July, 1989 and the programmes are broadcast upto 
6.10 AM. The requirements of listeners who k~ep awake during late hours 
are kept in view in the National Channel Programmes. 

Technically maximum coverage is possible during the night by using the 
Magawatt transmitter provided for the National Channel. Transmission 
timings are accordingly planned, so that the maximum benefit could be 
derived from the use of this transmitter. 

The Border Area coverage receives high priority. With the completion 
of the hardware projects under 7th Plan, the reception wiU he of high 
order. Every effort will be made to make the programmct attractive. A 
software sclleme for setting up Border Programme Units for putting across 
India's view through suitable programmes is also under consideration. 
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Recommendation Serial No. 15 (P .... l.31) 

Tne Committee are of the considered view that special attention should 
be paid to ensure that the programmes made for Border Areas are not 
only attractive but reception is also of a high order so that sensitivities of 
the people are Dot exploited by the countries across the border. This 
matter should be given the highest priority and the unity and integrity of 
the country should not be allowed to be jeopardised. 

Reply or Government 

Every effort is being made to implement the plan schemes to avoid time 
and cost overruns. For this purpose suitable monitoring mechanism exists, 
wherein progress of plan schemes are reviewed. 

The idea of National Channel with 1000 KW MW Transmitter at 
Nagpur, 200 KW MW Transmitter at Bangalore, 300 KW MW Transmitter 
at Vadodara and number of various low power transmitters at diffQrent 
locations was mooted during the later part of the Fifth Plan. However, the 
Planning Commiss~on approved the inclusion of National Channel service 
only in the Sixth Plan i. e., 1980-85 and cleared the provision of 1000 
KW MW Transmitter at Nagpur only. This Nagpur Transmitter was 
commissioned on 18.5.1988. The ab<fve proposal for extension of national 
channel was reviewed in the light of congestion in the medium wave band 
and shrinkages of night time coverage of medium wave transmission. It has 
been decided to have a better option by using a mix of VHF FM and 
M.W. A.M. Transmitter and this has been proposed for implementation 
during the Eighth Plan to achieve expansion of coverage for National 
Channel during day as well as night time. 

All efforts have been intensified to expedite completion of local Radio 
Stations proposed in the Seventh Plan 10 that the target is achieved. 

It is the considered view of tfte Government that AIR programmes must 
be available throughout day and night. 24 hrs. radio broadcast is in vogue 
in several countries. The National Channel which was broadcasting 
programmes from 7 PM to 2.30 AM has extended its transmission hours 
with effect from the 9th July, 1989 and the programme~are broadcast upto 
6.10 AM. The requirements of listeners who keep awake during late hours 
are kept in view in the National Channel Programmes. 

Technically maximum coverage rs possible during the night by using the 
Megawatt transmitter provided for the National Channel. Transmission 
timings are accordingly planned, so that, the maximum benefit could be 
derived from the use of this transmitter. 

The Border Area coverage' receives high priority. With the completion 
of the hardware projects under 7th Plan, the reception will be of high 
order. Every effort will be made to make the programmes attractive. A 
software scbeme for setting up Border Programme Units for putting across 
India's view through suitable programmes' is also under consideration. 
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Recommendation Serial No. 16 (Para 2.37) 
The Committee note that the publication of Akashvani Journals. which 

were brought out in eight languages.' was discontinued in 1986 and 1987 as 
these journals had been incurring heavy losses and were unlikely to 
become self-supporting. 

Reply of Government 
Keeping in view the observations of the Committee. the possibilities of 

bringing out a financially .viable joint publication by AIR and Doordarshan 
are being explored. 

Recommendation Serial No. 17 (Para 2.38) 
The Committee are of the view that with major expansion of AIR and 

Doordarshan and growing interest of viewers in serials and the stars 
featuring in such serials, it should be possible to re-start the publication of 
a Journal covering AIR and Doordarshan programmes which can be a 
profitable venture also. Besides giving the details of programmes of these 
two media units the Journal should contain articles on Doordarshan and 
AIR programmes and personalities involved in them. They see no reason 
why with some imagination and involvement of eminent journalists in the 
field it should not be possible for this journal not only to be self-supporting 
but also to earn revenue through advertisements etr. It will become an 
automatic choice for advertisers who are sponsoring serials on Doordar-
shan. There is tremendous amount of interest in the country in TV serials 
and this can be profitably cultivated in making the new Journal a 
stupendous success. With vast expansion of TV network and growing 
popularity of TV programmes especially sponsored serials. viewers will 
show keen interest in forthcoming serials. Moreover. the number of 
magazine covering TV programm!s is quite negligible. This forum can also 
be advantageously utilised to know audience reaction about the quality of 
various programmes and feed back received can be successfully utilised in 
improving them. The Committee would like the Ministry to react to this 
suggestions after considering all the aspects of the matter. 

,. Reply of Government 
Keeping in view the observations of the Committee. the possibilities of 

bringing out a financially viable joint publication by AIR and Doordarshan 
are being explored. ' 

Recommendation Serial No. 22 (Para 2.73) 
" 

The Committee note that to acbieve the twin goal of 'Health for all', 
and 'Net Reproduction Rate of Unity' by the year 2(XXl AD. a new 
communication strategy is being implemented by AIR centres in the 
country. They hope that the impkmentation of new communication 
strategy would be made in right earnest so as to ensure the achievement of 
the objectives as per schedule. 
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Reply or Govel'llJllellt 

With a view to achieve the twin objectives of 'Health for aU' and 'Net 
Reproduction Rate of Unity' by the year 2000 AD, through new 
communication strategy, specialised training course for programme person-
nel are arranged periodically. The training requirements in. various 
programme areas are reviewed every year and training courses are planned 
to meet thCl5e requirements. However, in every training programme of 
AIR, special attention is devoted to family welfare programmes, Science 
and Technology and Women's Welfare. In this, the specialists in the fields 
are invited to speak to the trainees. Similarly, specialised programmes are 
arranged for Fum Radio Officers, Science Officers, etc. AIR Officers are 
also in constant dialogue with the Officers. of the Ministry of Health and 
also non-official organisations working in thll field of Health and Family 
Planning . . 

Recommendation Serial No. 13 (Para 2.74) 

The Committee also find that specialised Training courses for prog-
ramme personnel of AIR associated with Family Welfare broadcast are 
organised by AIR in coordination with the Ministry of Health and Family 
Welfare. They, however, feel that-these programmes are not organised 
frequently as the first programme was held in December, 1987 and after 
that the second programme was scheduled to be held in March, 1989. The 
Committee are of the view that there is a need for organising such 
programmes more frequently and on a regular basis so as to cover all those 
associated with the broadcasting of Family Welfare programmes. 

Reply or Government 
With a view to achieve the twin objectives of 'Health for all', and 'Net 

Reproduction Rate of Unity' by the" year 2000 AD, through new 
communication strategy, specialised training course for programme person-
nel are arranged periodically. The training requirements in various 
programme areas are reviewed every year and training wurses are planned 
to meet these requirements. However. in every training programme of 
AIR. special attention is devoted to family welfare "rogrammes, Scienct· 
and Technology and Women's Welfare. In this. the specialists in the field 
are invited to speak to the trainees. Similarly, specialised programmes are 
arranged for Farm Radio Office~, Science Officers. etc. AIR Officers are 
also in constant dialogue with the Officers of the Ministry of Health and 
also non-officaJ organisations working in the field of Health and Family 
Planning. • 

IlecoRunendftion Serial No. 14 (Para 2.75) 
The Committee would also like the Ministry to organise similar 

progr8IIIIDCS for programme personnel associated with the broadcast of 
prop1UDlllCS ill other fields viz. Agriculture Science & Technology, Women 'r 
Welfare etc. For this purpose the Ministry of Information & Broadcasting 
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should hold discussions with the concerned Ministries and make appropri-
ate arrangements accordingJy. 

Reply of Government 

With a view to achieve the twin objectives of 'Health for all' and 'Net 
Reproduction Rate of Unity' by the year 2000 AD, through new 
communication strategy, specialised training course for programme person-
neJ are arranged periodically. The training requirements in various 
programme areas are reviewed every year and training courses are planned 
to meet these requirements. However, in every training programme of 
AIR. special attention is devoted to family welfare programmes, Science 
and Technology and Women's Welfare. In this. the specialists in the field 
are invited to speak to the trainees. Similarly. specialised programmes are 
arranged for Farm Radio Officers, Science Officers, etc. AIR Officers are 
also tin constant dialogue with the Officers of the Ministry of Health and 
abo non-official organisations working in the field of Health and Family 
Planning. 

Recommendation Serial No. 25 (Para 2.76) . 
The Committee laud the novel way of redressal of grievances of people 

by AIR lallandhar and hope that this would be further expanded and 
properly directed so that it becomes an effective instrument for solution of 
people's problems which are getting aggravated due to multitude of 
reasons. The very existence of such a forum and apprehension that the 
name of any organisation/individual may figure in the programme may 
also act as deterrent in future. They suggest that the AIR should watch the 
progress of the scheme earneslly with a view to consider its further 
expansion to other centres. The Committee would like to be apprised of 
further steps taken in this direction. 

Reply or Government 

Seventy nine stations of All India Radio have since introduced people's 
forum programmes in which the grievances of the people and their 
redressal by the Administration are presented. 

Recommendation Serial No. 26 (Para 2.87) 

In the opinion elf the Committee, there is much JOOm for expansion of 
Commercial Services of AIR. The Ministry has stated that Commercials 
have been introduced so far on the primary diannel of SS stations and it is 
proposed to extend them to more stations in a phued manner. The 
Committee urge the Ministry to ensure that the Commercial Services are 
extended to all stations so as to get more revenue and to accelerate faster 
economic development in the country. 
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Reply of Government 

All India Radio aims tn strike a balance between the social objectives of 
mass media. through public service broadcasting and the need to earn 
revenues through commercial broadcasting. 

Setting up of additional Vividh Bharati Commercial Service Centres 
would entail substantial investments. To obviate this and with a view to 
securing more commercial revenue. AIR has introduced a scheme. by 
which commercials are accepted on the primary channel in several stations. 
AIR will suitably expand and strengthen this system of accepting commer-
cials on the primary channel so that more commercial revenues are earned 
without. at the same time. investing huge funds in setting up exclusive CBS 
Centres. 

Recommendation Serial No. 28 (Para 2.107) 

The Committee note that special programmes for farmers. working 
women and housewives. industrial workers, youth, etc. are broadcast by 
the different sections of AIR for varying durations. The Committee have 
been informed that the programmes on farmers and industrial workers are 
broadcast from about 39 stations of,AIR in the country. The Cotnmittee 
do not have any specific information as regards the number of AIR 
stations broadcasting programmes on women. They desire that the prog-
rammes On Working women and Housewives should be broadcast from all 
the AIR stations. Similarly, radio series on mother and child care which at 
present is being broadcast from 18 stations ~nould be broadcast from other 
stations of AIR in "the country also. The committee are not aware whether 
these programmes are broadcast in the regional languages only or in other 
languages (dialects) also. The Committee desire that in case the program-
mes are broadcast in regional languages' only. feasibility of broadcasting 
these programmes in other languages (which are spoken by a sizably 
section of the society) as also in English and Hindi be considered after 
assessing their utility. 

Reply or Government 
u 

At present 72 AIR Station broadcast programmes for women. These 
programmes include items for working women. housewives and others. 
There is chunk for Rural Women.also. Items covering 'Mother and Child 
Care' are featured in these. The programmes for the special audience like 
farmers. women etc .. are broadcast in the local languages. including Hindi. 
Programmes in dialects are mostly of a compo .. ite' nature in which 
pro!!rammes for different segments of audiences are included. AIR is not 
ri~id in using language and ~ialect. If it is fclt by AIR that certain items/ 
points need elaboration in dialect for proper/better comprehension of the 
listeners. ii~,'is done" freely. The persons knowing English normally know 
the language of the area in which programmes are to be put out. As such 
there is no felt need for broadcast of prograrrtmes in English. As regards 
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Hindi, as stated earlier, wherever Hindi happens to be the principal 
language of the area, the programmes are broadcast by AIR in Hindi. 

Recommendation Serial No. 19 ( ...... 1.108) 

The Committee note that the studies conducted in 1985-86, 1986-87 and 
1987-88 to ascertain whether the programmes broadcast by the AIR/ 
Doordarshan serve the intended purpose or not have revealed that AIR/ 
Doordarshan have been a major source of infonnation but there has been 
inadequate back up services from some departments. The Committee 
desire that before broadcasting any programme on behalf of any depart-
ment, it should be ensured that these departments provide proper back up 
services, failing which the broadcast should stopped. 

Reply of Government 
The views of the Committee in this regard are being communicated to 

the ·various Ministeries of the Government of India to ensure steady flow 
of information and material for broadcast. 

Recommendation Serial No. 32 ( ...... 1.20) 
The Committee observe that AIR }las about 150 countries on its mailing 

list to which various type!. of programmes are supplied for broadcast. 
However. AIR has Cultural Exchange Agreements with only 62 countries 
to whom items of Indian Music alongwith explanatory notes in English are 
sent regularly on quarterly basis. The Committee think that the Cultural 
Exhange Agreements are more comprehensive and beneficial in so far u 
dissemination of great Indian tradition in music is concerned. They, 
therefore, desire that Government should initiate action in cons~tation 
with other agencies concerned to enter into such agreements with more 
countries that are on its mailing-list, so that this exchange takes place on a 
wider basis. 

Reply of GovernmeDt 
Department of Culture is the nodal agency for entering into Cultural 

Exchange Programmes with other countries. In this process they take into 
account many oth~r factors like the possible scope of exchanges, India's 
relations with that country etc. The Cultural Exchange Progr~e 
Component or I & B Ministry dealins with mass media is only a small 
segment of the Cultural Exhange Programmes. The fact that AIR is 
sending the programmes to about 150 countries despite having Cultural 
Exchange Progralllmes with only 62 countries shows that u far u Ministry 
of I & B is concerned, the dissemination of Indian Culture is being treated 
with utmost importance. • 

2. However, the recommendation of the Committee that action should 
be initiated to enter into such agreements with more countries is being 
brought to the notice of the Department of Culture which is the nodal 
agency in this matter. 
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Recomnrendatioa Serial No. 37 (Para 1.147) 

• The Committee think that there is much room for improvement in the 
audience research of the AIR. It is not as extensive as it ought to be. 
Sometimes, studies/surveys are conducted by news-papers I Advertising 
agencies about ,the broadcast programmes which, the Committee desire, 
should' be taken note of by the Audience Research Unit. The Committee 
are of the opinion that the media units should carry on the system of 
commissioning outside agencies for doing research I survey about their 
programmes as that would carry more conviction and credibility. 

Reply of Government 

A Software Scheme drawn up under 7th Plan to strengthen the 
Audience Research Wing of AIR is under· active consideration. In the 
context of the quantum jump in AIR's expansion under the 7th Five Year 
Plan, even the proposed strengthening of the Audience Research Win, will 
not be enough. The recommendation of the Committee regarding commis-
sioning of outside agencies including educational institutions has been 
noted for future action. 

Recommendation Sef1aI No. 39 (Para 3.16) 

The Committee note that due to paucity of resources some of the border 
and strategically important areas of the country are not covered by any of 
the Ooordanhan Kendras. However, in some of these areas foreign TV 
signals are r«eived which, the Committee feel, will be perpetrating hostile 

...propaganda against India. The Committee are of the considered view that 
the constraint of resources should not come in the way of providing the 
facility of 1V in such areas, so that it is possible to counter effectively. 
such propaganda. The Committee, therefore, desire that Ministry should 
chalk out a programme to cover aU' such areas with Doordarshan 
programmes of any of the Kendras on a priority basis. The Committee 
may be apprised of the concrete steps taken in this regard. 

Reply of Government 

Due priori,ty has been assigned to the expansion of TV service in border 
and other strategic areas of the country, while formulating the develop-
ment plans of 1V expansion. A large number of 1V transmitters are under 
implementation in the above mentioned areas, as part of the VII plan. 
With the implementation of these transmitters, 1V service is expected to 
be available to about 86% population of the border districts of the country 
apiQat the National average of about 84%. , 

................ SerIal No. 40 (Para 3.27) • 
. '0* Commitlee are unable to appreciate the imbalance in the distribu-

tion of T.V. services in the country. Whereas by the end of Seventh Plan 
period. over 90"0 of the population of States like Goa, Haryana, 
MqbaIaya. PUnjab, Sikkim, Tripura, UP and West Beng~ is likely to bt 
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covered, in States as Arunachal Pradesh, Manipur, Himachal 
Pradesh, Rajasthan, Orissa etc. the co¥erage is expected to be ~ess than 
70 per cent. The Committee would like the Ministry to remove this im.,.. 
by covering the maximum percentage of population in remaining States. 

Reply of Government 
At the beginning of VI plan, TV coverage was available merely to about 

25% population of the country. The TV expansion received its major fillip 
during the VI plan period when a number of massive expansion schemes 
were implemented. increasing the pupulation coverage at the end of the VI 
Plan to 56%. The VI plan laid major emphasis on expansion of TV service 
to the towns with a population of more than one lakh. This was necessary 
in order to extend the benefit of TV service to the largest segment of 
population in the quickest possible time. All the same, the expansion of 
TV service to remote and inaccessible areas was not ignored. A massive 
schfiIDe for expansion of TV service in the North-Eastern tegion was 
launched towards the later part of the VI plan period with the objective of 
bringing over about 80% of the population living in this far-flung region 
under the TV coverage. 

The VII plan of Doordarshan laid emphasis on expansion of TV service 
to remote, backward tribal and bord~r areas. However, it is a fact that the 
geographical distribution of the TV service to the various parts of the 
country has not been as balanced as one would have liked. It is 
nevertheless the endeavour of Doordarshan to rectify this situation-under-
the future plans for TV expansion. 

Recommendation Serial No. 41 (Para 3.28) 
The Ministry should chalk out a programme to provide TV service 

throughout the country under time bound programme. Due priority should 
be given to the allocation of lunds for this purpose. 

Reply of Government 
TV service is, at present, available to about 75% population of the 

country and is expected to increase to about 84% on completion of the VII 
plan schemes. It is the main objective of Doordarshan to provide TV 
service to the remaining uncovered parts of the country also as expediti-
ously as pOssible. This, however, requires a massive mobilisation of 
resources in as much as the thrust is nQf.V to be provided to cover sparsely 
populated area which would require proportionately large amount of 
investment. 

• Recommendation Serial No. 43 (Pan 3.30) 
The Committee note that Cable TV networks are erected by private 

entrepreneurs in different parts of the country which interfere with the 
Doordarshan's transmissions in their vicinity. A detailed proposal is stated 
to have been made to the Ministry of Communications to strengthen the 
existing law so as to help in better regulation of the establishmctrt of tbcae 
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networks. The Committee desire that the matter may be pursued vigo-
rously with the Ministry of Communications and appropriate steps taken 
with due promptitute. 

Reply of Government 
The Government have set up a broad-based Inter-Departmental Com-

mittee to have a comprehensive review of the need to regulate growth of 
Cable TV networks in the country. It will also take into account views of 
various interest groups such as Film Industry, Cable TV Network owners, 
etc. The Committcc has commenced its deliberations. 

RecommendatIoD Serial No. 44 (Para 3.46) 

While the Committee welcome the steps taken by the Ministry to expand 
its programmes, they are of the considered view that the Doordarshan 
should concentrate on improving the quality of its present programmes. 

Any quantitative expansion should not be at the cost of quality. It is 
imperative to impart professionalism in news gathering and reporting. 
Efforts also need to be made by the Doordarshan to make its own serials, 
which could provide purposeful entertainment to the people. 

Reply of ~vel1UDeDt 

It is constant endeavour of Doordarshan to improve upon its programme 
format. It is ensured that the quantitative expansion of the network 
matches to the extent possible the quality of the programme out put. 
Doordarshan is making increased use of the facility available in the highly 
sophisticated Central Production Centre at Delhi to produce quality 
programmes requiring indepth research and long unbroken spells of the 
recording. Doordarshan is also producing its own serials in order to project 
in a constructive manner the various sociai problems and at the same time 
entertain the viewers. In fact, some of the serials being telecast though 
produced by out-side producers are executed under the total control of 
Doordarshan. It is indeed encouraging to note that as many as 6 films 
produced by Doordarshan won National Awards last year. 

The Government is also fully conscious of the need t6 impart profession-
alism in news gathering and reporting. The Central News Organisation of 
Doordarshan has been streamlined and revamped for attainment of this 
objective. It has been provided· aUgJl)ented facilities both in terms of 
equipment and trained man-power . 

............... don SerW No. 45 (Pan 3!47) 

They also note that for lJIe rec:ontly introduced afternoon transmission 
the details of the programmes arc not given in the mornings and evenings 
in tbe National and Network programme. It is considered essential to give 
such information to senior citizens and housewives for who this programme 
is intended. 
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Reply of~ 

The recommendation is accepted. Doordanhan have in fact already 
started aDDouncements in its evening transmission about the programmes 
to be telecast in the following afternoon transmission. Details of the 
programmes are also being sent to the press for publication. 

Jletemmend .... SeriIII No. 46 (hra 3 •• ) 
They are also of the view that in morning transmissions significance of 

important days which have religious, pOlitical regional or international 
importance should be spelt out for a minute or so. This would broaden the 
mental horizons of viewers about individuals, places etc. and would also 
result in better dissemination of knowledge about various regioDs, religi-
ous, etc. in the country. 

Reply of GoYmIaIeId 

As in All India Radio, Doordarshan aIIo has a scheme for observance of 
anni~ersaries and festivals in its programme schedule. Important religious, 
political and.social anniversaries and days are adequately noticed by 
Doordarsbap both in its National and Regional Services. The morning 
transmission also includes such programmes from time to time. The 
composite culture of the country is~ projected in different programme 
formats. The recent series under the title "Mera Bbarat". which have 
proved very popular. essendally aim at projecting the composite culture of 
the country so as to promote emotional integration of people Iivin, in 
different parts . 

................... SerW No. 47 (Para 3.49) 

The Committee notice that programme of live coverage of important 
events are very rare unlike the practice in developed countries where aucb 
coverage is on a much wider sbJe. It aeems desirable to increase the 
frequency of such programmes as this would impart objectivity and realism 
to Doordanban programmes. 

Reply of Go.. at 
Tbe Government ~ the recommendation that Doordanban IbouId 

iDcr'ea: the live coverage of important events. There are already standi", 
iDmCIctioas for live telecast of ~nts of nation-wide topic:ality to the 
meat poIIible. During 1988-89 alone, DQordanhan carried live telecast of 
more than 100 events on the national network. Beaidea, the varioua 
ReponaJ Kendras also covered live events of local importaDce. 

2. With a view tel further increue the freqUCDC)' of sucb prograDUDCI, it 
is proposed to subataJitially auameat in the vm piIan the hardware 
infnItructure of Doordanban neaalry for liVe c:ovenae of eYeD". 1biI 
iDdudei provision of additional outlide broIdcut V8DI, BIectroaic Newa 
Gatberiaa (ENG) aad Satellite Newa GatberiDa (SNO) equipmeD&. Tbe 
latter is of pu1icuIar importaDce in-_ much _ it ..... J eaabIe 1M ~ 
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microwave or conventional satellite uplink facility for transmission of 
programmes to the Kendras for telecast. 

Recommendation SerW No. 48 (Para 3.75) 
News and current affairs programme form an important part of the 

Doordarshan programme Journal and accordingly occupy a big chunk of 
its total telecasting time. Apart from News Bulletine of varying durations 
in several languages. Doordarshan also telecast from time to time and at 
regular intervals, programmes of varying durations on current affairs, 
both domestic and international. No specific survey/study, however, has 
been made by Doordarshan together the reaction of the people to such 
programmes. According to information supplied by the Ministry, all that 
Doordanhan has done is to conduct a few panel surveys in some selected 
cities. Even these surveys indicate that the viewership to the news and 
current affairs programme is far from satisfactory. The Committee recom-
mend that Doordarshan should carry-out extensive surveys studies regard-
ing its news and current affairs programmes and carry out necessary 
modifications accordingly. 

Reply ." Govenunent 
• The need to carry out in-depth surveys/Studies on News and Current 

Affairs programmes so as to further improve their quality and presenta-
tion is accepted. Keeping this in view, a comprehensive survey on News 
has recently been carried out covering ten Doordarshan Kendras. The 
analysis report in respect of this comprehensive survey is under prepara-
tion. 

It may be pointed out that panel surveys earlier undertaken by 
Doordarshan from time to time indicate substantial viewing of News, i.e., 
about SO% to 60% viewership in resJ'ect of National News Bulletin 
telecast in the evening. Programmes on Current affairs, however, have 
selective viewing depending upon the subject/topic covered. 

Recommend ...... SaW No. 49 (Para 3.76) 
The Committee note that sometimes important news items are not 

covered but activities which have relatively little news worthiness are 
given undue coverage. They cannot but reiterate the recommendation of 
the Joshi Committee that "Dooqtarshan news needs to be gathered and 
presented from perspectives not only of the Government, the ruling party 
and the urban weU-to-do, but also of the many other economic, aocial, 
cultural and political groups who constitute the natioll". 

Reply ." Gov....-t 
• The ~mmendation of the Josbi Committee referred to above has 

been adcepted by the Government. Every effort is made to cover as 
many important news items as possible within the constraint of limited 
availability of telecast time. Simultaneouly, it is the constant endeavour of 
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Doordarshan to present in its News Bulletins the views of various political 
parties as also those of diverse, social, cultural and economic groups. 

It may also be pointed out that the decision to include various news 
items in the News Bulletin rests entirely with the News Editor incharge. It 
is considered desirable that he is allowed to enjoy the fullest possible 
freedom in the matter of selection of news items, within the framework of 
the news policy guidelines laid down by the Government on the recom-
mendation of Media Advisory Committee headed by Shri Parthasarathy. 
The Hon'ble Committee has itself recommended elsewhere in the Report 
(para 3.75) that in order that the news programme of Doordarshan meets 
the highest standards of accuracy and objectivity, it is essential that there 
exists total lack of fear in the minds of persons who produce them. This 
policy is being followed by Government. 

• Recommendatioa Serial No. 50 (Para 3.77) 

They should appreciate that graceful acceptance of criticism endears the 
people, or, at least generates reluctant admiration. It is imperative to 
impart objectivity and profeSlionalis~ in giving news and in all program-
mes relating to current affairs, as uninhibited and frank discussions on 
topics of national interest between eminent persons holdiag diveraent 
views will enable the audience to have a better appreciation of tho point at 
issue and wil1 ultimately be in the natiollal interest. 

Reply f1l GoYenuneat 

News and the Current Affain proarammes of both Doordarshan and 
AIR carry Government's po~ in an objective and balanced manner 
with highest professional standards. People from various walks of life 
bolding divergent' views on various issues are invited by the media from 
time to time for participali4m Ql. the ~I • 

................ s.w No •.. $1 (Pan 3.71) 

The .Commin. desire to empbasise that in order that the news 
programmes of Doordarsban ~t the bigbCst standards of accuracy and 
objec:tivity it is essential that there exists to~ lick of fear in the miads of 
persons who produce the~ The Conrmittee 'Would like the Ministry to 
examine the matter and tflee appropriAte steps in tbiI direction. 

• Reply of GoVerDBlellt 

The adherence to accuracy. objectivity IU¥l the highest possible profes-
sional standards in presentation of the news is the main essence of the 
'News Policy for Broadcast Media' announced by the Government on the 
recommendation of the Media Advisory Comdlittce headed by Sh. G. 
Parthasarathy. The entire fwIdiopina of the News <>rpm_tice" Door-
darshan' Is therefore oriented to meet this objective. . 
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RecoInaMacI.aIo SeriIII No. 52 (Pan 3.11) 
The Committee commend the inteD service introduced by Doordarshan 

to disseminate information on current affairs, sports events, financial 
matters and other important public utility requirements viz arrival and 
departure timings of Indian Airlines flights and that of Railway trains. This 
benefit is; however, confined to the viewers in and around Delhi only. 1be 
Committee desire that all efforts should be made to cover the viewers in 
all parts of the country in a phased manner and under a time-bound 
programme. 

Reply ~ Gov~t 

Teletext service called 'Intext' in India. was introduced at Delhi in 
November, 1985. Teletext signals art transmitted alongside normal 1V 
programmes to provide textual information pertaining to news. financial 
information. rail and air timings, weather reports. cultural engagemC'lnts 
etc. to the viewers at their choice. The service is. presently. in an 
experimental phase. For reception of the service. a decoder is required to 
be used at the receiver end. The response to this service has been 
somewhat limited. presumably, due to the cost of the decoder being rather 
bigh. _. 

Introduction of 'lntext' at other centres would be considered depending 
on the success of the experiment in Delhi and future availability of 
resources for the purpose. 
~ SerW No. 53 (hra 3.83) 

The suggestions regarding transmission of position about reservations in 
respect of Indian Airlines and Railways need to be considen-.d with due 
promptitude. The Ministry should take up the issue with Indian Airlines 
and Railway Authorities at an appropriately bigh level and take urgent 
steps for transmission of such information which will provide a much-
needed respite to the pasaeDgers. 

Reply fIl ~. t 

The information regarding reservation position on the trains is being 
telecast since November, 1988. The matter regarding telecast of similar 
information in respect of IA flights bas been taken up with the concerned 
authoritics. 
Jtec:o-nendaUcw (SerW No. 55 ..... 56 .. AppaIdb.) (Pra 3.93 aDd 3.~) 

The Ministry has stated that COIltrary to general impression that 
Doordarlban is promoting aietet at the cost of other gamcs. Doordanban 
is Jiving due importance to cove... of various sports disciplines like 
Hockey. Volleyball. Football. ArcheIy; ICabbadi. Kho-Kbo. Cycling etc. It 
bas also been stated that of the total boan of sports coverage made by 
awmel I (net-work). 183 boon were devoted to cricket. 
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The Committee note that while covering one-day and five-day test 
matches of cricket the normal schedule of programmes on Sundays is 
disturbed causing a lot of inconvenience to the public. They recommended 
that the fixed programmes on Doordarshan on any particular day espe-
cially Sunday, may be disturbed to the minimum for the sake of telecasting 
such matches which are in any case watched by only a segment of the total 
1V viewers in the country. 

Reply of G4wenuaeat 

The sports events, including Cricket matches are covered by DoordaF-
shan keeping in view their popularity and the interest they evoke amongst 
the viewers. It is, therefore, inevitable that normal programme schedule, 
especially on Sundays, is upset to som .. txtent. Doordarshan nevertheless 
is fully conscious of the fact that its :lonnal programme schedule is not 
disturbed significantly by such telecasts. It is in pursuance to this objective 
that Doordarshan increuingly utilises Channel 2 for telecast of Cricket 
matches on Sundays so that the primary Channel remains free for telecast 
of at least more important programmes on the normal schedule . 

................ atIon sen.. No. 57 (Pan 3.99) 

The Committee note that Education 1V(E1V) programmes are broad-
~ast only in 6 !elected States via INSA T. They desire that efforts should be 
made to tiroadc:Ut the ElV programmes in all the States. 

Reply 01 GoVer'lUDellt 

In addition to distribution of Education lV(ElV) programmes in the six 
selected INSAT States, ElV.Programmes in Hindi are also available to 
the States of Madhya Pradesh, Rajasthan, Haryana and Himachal Pradesh. 
While the Government is fully conscious of the need to expand the 
distribution of ElV programmes, the existing single channel situation and 
the limited aVailability of telecast time places a severe constraint OD 

improving the situation. . . 
Reea .ep ....... SeriIII No. 59 " 60 (Pan 3.101 " ..... 3.182) 

They are of the firm opinion that as the most effective mass media, 
Doordanban can play an important role in distance education, which ia 
one of the goals of the National Education Policy, 1986. The Committee 
desire that urgeDt steps should be taken to start this programme from all 
the Kendras in consultation whith the Department of Education, in the 
Ministry of Human Reaource Development. 

'The requests which are stated to have been received from Indira Gandhi 
Natioaal Open Univentty and other should be oonsidered on an urgent 
basis and adequate stepa taken to broadcast their programmes from all the 
Doordanban Kendra. 
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Reply of Govenuneat 

It is acknowledged that Doordarshan can play a significant role in 
promoting distant education. A separate time chunk has already been 
allocated for telecast of Educational Television (ETV) programmes pro-
duced by the Department of Education as also for University Grants 
Commission (UGC) programmes. However, the present single channel 
situation and limited availability of telecast time places a severe constraint 
on increasing the telecast time for such programmes. Nevertheless, it may 
be added that the request of Indira Gandhi National Open University for 
allocation of suitable time chunk for telecast of their programmes was 
given prompt attention and a suitable time chunk for this purpose was in 
fact offered. The University has not yet availed of this offer. 

Recommeadadoa Serial No. 61 (Pan 3.118) 

While the Committee commend Doordarshan for having shown some 
highly satisfying serials, they are of the view that effects should continue to 
be made for improving the quality of the serials. Considering the 
phenomanal revenue Doordarhsan 'nad been getting ever since it went 
commercials in 1977 the Committee cannot help remarking that the 
quantitative expansion has DOt been matched b, improVIDent in qUality. 
Therefore, it is imperative to improve the quality of serials. 

Reply of Govenuaeat 

The recommendation of the Committee about improving the qUality of 
Serials is accepted. It is the constant endeavour of Doordarsban to 
improve the quality of serials and othef prograriuncs . 

• ......". ..... Sert-I No., 61 (Para 3.119) 

While applauding the phenomenal popularity of serials like 'Ramayana' 
and 'Mahabharat', the Committee are of the view that there should be 
lOme inbuilt system for thorough scanning of serials to be telecast to 
,eDIUrC that the spi~t of the' ep:s Is duly observed and every care is taken 
not be offend the reliai0us ~nt,imeDu of ~ people. 

Reply otOM ....... 

The recommendation is accepted in principle. A special Experts Com-
mittee was in fact set up bv Doordarshan in June, 1989 to preview each 
episode of the serial 'Ramayana' beforo i~ telecast. Similarly, an Expert 
Committee has been eet up to preview each episode of the serial 
'Mahabbarat' it may, howeVcf; Dot be desirable to conatitute a single 
ItaDdiDg CollUQjttee .. .. iJabuilt 1)'S~ • .q.oe tile composition will be 
determined by th~ natur:e of the topic iateadcd to be produced. 
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................. SeriaI·~ 65 " 66 (Para 3.139 ..... Para 3.140) 
The Committee feels that the existing criteria and mechanism of 

selcction of films have not resulted in g~ films being shown on 1V 
especially on Sunday evenings. The Ministry also admits this when it 
states that "the quality of films shown on Doordanhan· on Sunday 
evening has less to do with the selection procedure" although the 
Ministry attributes it not to the selection procedure but "to the paucity of 
quality films made in Hindi". 

It has been stated that Doordarshan has to select films from the offers 
made to it by producers. Notwithstanding the contention of the Ministry 
that existing rates are satisfactory, the Committee apprehend that the 
rates offered by Doordarshan are not attractive enough for competent 
film makers to come forward with their good movies. The Committee 
would like the concerned authority to re-examine the matter with an 
open mind. They are of the view that there is no justification for showing 
poot quality films. Instead the Committee would like the Doordarshan to 
produce quality tele-films on "themes of interest and life-enrichment 
value of viewer", as bas been rightly suggested by the Joshi Committee. 

Reply 01 GoTenuneat 
• 

All efforts are made to select the best films for telecast on Sunday 
evenings from amongst the offers made to Doordarshan by the producers. 
Each film is previewed for this purpose by the Selection Committee 
before the decision to telecast it is taken. The selection procedure is 
thorough and effective. It is, however, true that quality of the films 
shown on Sunday evenings is not always upto the mark. This is mainly 
due to the low quality of the Hindi films in general produced in the 
country. 00 the other band, the present rate of royalty is attractive 
enough especially as the money- earned is in addition to what producers 
earned through commercial exploitation of their films. Of late, the 
emphasis is on production of films with lot of violence and sex. Such 
films are, for obvious reasons, forth right rejected. 

'The recommendation that Doordanhan should produce its own quality 
tele-films is accepted in principle. Doordarshan has in fact already 
initiated a scheme for making a few of its own feature films for Sunday 
eveninp, which would be entertaining as well as have life enrichment 
values. -

Ree. .. .... SerW N ... 68 " 69 (Para 3.141 ..... Para 3.143) 
'The Committee-note that although S8 tele-filrns in Hindi and regional 

laapagea have been commissioned by Doordanhan so far, the latter has 
failed to frame suitable guidelines on such mltters as selection of theme •• 
private producers etc. for the tele-films. 

The Committee would like the Ministry to frame the necessary guide-
IiDeI without any further delay as formlation of guidelines, their 
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implementation and regular monitoring would result in production of 
quality .tele-films. 

Reply 01 Go ........ t 

The proposal for commissioning of tele-fibns, serials, documentaries, etc. 
are considered on the basis of the merit of each proposal and their 
suitability for telecast on Doordarshan and Doordarshan's programme 
needs. However, the recommendation to formulate a set of guidelines for 
the purpose is accepted. 

RecoaunendatloD Serial No. 70 (Para 3.144) 

The Committee deprecate the fact that contrary to the reply of the 
Ministry that films are repeated on 1V only when they satisfy the criteria 
fixed for the purpose, quite a few films have been repeatedly shown on 1V 
in violation of this criteria. They would urge the Ministry to take ade<juate 
steps to avoid this unsatisfactory state of affain and to ensure that not only 
quality feature film or tele-films are shown on Sunday evenings but films 
shown once are not repeated if they are of poor category. 

Reply of povenuueat 

Specific criteria regarding repeat telecast of feature films were laid down 
by Doordarshan only in August, 1987. In accordance with these criteria, 
while 'B' grade feature films are not to be repeated, 'A' grade and 'B' 
grade feature film may be repeated after a period of 4 and 5 years 
respectively of their previous telecast. After these criteria were laid down, 
no feature film which was telecast on the national network has been 
repeated except ill rare cases and on special merit of each such case. It 
may also be clarified that some films shown earlier on Doordarshan under , 
Chain System (before 1982}-before the introduction of national network 
scheme-were telecast on the national network. This can not be, however, 
treated as a "repetition" so far as national network is concerned. 

Recommeadatila SerIal No. 71 (Para 3.157) 

Commercial Advertisements have come to be accePted as a necessuy 
evil even in those countries which do not have any faith in free play of 
market forces as a means of promoting economic growth. They too have 
gained acceptance as a legitimate source of revenue for media units, 
especially electronic ones, all the world over. The Committee,however, 
emphasise the need for showing advC!rtisements on 1V ill a manner that is 
interesting entertaining and informative. While they are aware that the 
Doordanhan authorities C8Qllot interfere with the contents of advertise-
ments on 1V as long as they do not violate the Code formulated for the 
purpose. the Committee also feel that certain aspects like scheduling of 
advertilemcots, their duratien before a particular programme, etc. could at 
leut be attended to more judiciously than is done at present. 
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Reply olGo~ 

Every effort is made to ensure that the advertisements telccast provide 
the neteSS8ry information and attract the attention of the viewers. 
Although it is not possible to interfere with the content of advertisements 
so long as they are as per the Code, suggestions are usually given at the 
time of approval of the story board. 

The booking of advertisements for various programmes is dependent on 
the popularity of the programme and as sucb the advertiser is, for obvious 
reasons, free to decide when he wants to place bis advertisement keeping 
in view tbe prospective viewership profile. Doordarsban cannot interfere in 
this beyond ensuring that the duration of advertisement docs not exceed 
tbe stipulated advertisement time allotted for a particular programme slot 
and this is enforced. When the stipulated duration gets booked, agencies/ 
clients are offered alternate programme slots, wbere they can place their 
advejtisement. It may be added that not only the duration of the 
advertisements is not allowed to exceed the time allotted for the 
advertising with a particular programme slot, but also the overall time 
devoted to advertisements is only about 3% of the total telecast time 
where as the ceiling fixed by the Government is much high . .. 

RecommendatIoIl Serial No. 72 (Para 3.151) 

The Committee are of the view that there should be a system not to 
accept exaggerated or misleading advertisements and every effort should 
be made to take strict action against defaulting advertisen. In a COUDtry 
like India where its teeming millions are mostly illiterates, television as an 
audio visual medium has tremendous potential for moulding public opinion 
and exaggerated or misleading advertisements can play havoc with the lives 
of such people. The monitoring machinery to cbeck improper advertise-
ments on TV should be suitamy tightened to prevent exploitation of 
masses. The Committee would like the Ministry to bave a re--appraisal of 
the whole matter. 

Reply 01 Go ....... t 
The Government have set up a broadbascd Committee under the • Chairmanship of Secretary (10) to bave a fresh look at the entire gamut 

concerning advertising procedures in respec:t o{..tbe EIectronic:s Media and 
to make suitable recommendations for cpnsideration of the Govemment. 
This Committee, consists, inleT alia, of representatives from the Consumer 
Protections Council, Sociologists etc. 

Rec&n ............... SerW No. 73 (Para 3.1st) 

The Committee also note the tendency of. advertisen to opt for slots 
before a few particular serials. In the opinion of the Coaunittce if the 
quality of other serials is also improved the same wiD add to the revenues 
of Doordarsban besides resultina in balanced showing of advertisements in 
various serials. 
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The -recommendation is noted. It may, however, be pointed out that 
whereas it is the constant endeavour of Doordarshan to improve upon its 
programme format, including serials, the fact remains that viewing time is 
one of the impOrtant factors that the advertisers keep in view for booking 
their advertisements. . 

Recommendation Serial N08.7.~. " 76 (Para 3.170 and Para 3.172) .,. . 
The Committee note that Doordarshan is a member of several interna-

tional BroadcastillJ ..organisations. It has also beeQ Pllrticipating in various 
International. 1. Festivals I Symp?siat~eminars/Exhibitionsl Competitions 
arranged by International Broadcasting Organisations. In a few of them 
they have won some awards as well. Without demeaning the achievements 
of Doordarshan in this regard, the Committee feel that Doordarshan has 
to go a long way before it gains international actlaim as a media agercy of 
merit. The Committee. therefore. "desire that concerted efforts should be 
made to produce programmes from amongst cultural mosaic of the country 
and presented before the outside world so that the true potential of the 
country as well as Doordarshan is" projected to them. 

The Committee appreciate that a beginning has been made towards 
commercial sales of programmes to some foreign countries by the Ministry. 
The Committee desire that the Ministry should go in a big way towards 
this direction so as to earn some valuable foreign exchange for the country . 

Reply of Government 

The recommendation is accepted. Doordarshan mainly produced prog-
rammes in 3/4" V-Matic Low Band format whereas the foreign networks. 
accept programmes shot on High Band or PAL-l 'B' or 'C' format or on 
film. This has been the main obstacle in Doordarshan's ability to sell their 
programmes to outside networks. Concerted efforts are being made to 
rectify the situation. High Band equipment has recently been distributed to 
a number of Programme Production Kendras and efforts are on way to 
supply more and more programmes to foreign TV networks reflecting 
diverse cultural, economic and scientific aspects of the country. 

Recently a four members te!m was sent to MIP-TV. 89 Gestical at 
Cannes, France. Response to Doordarshan's programmes was overwhelm-
ing. Orders worth USS 20,000 were obtained on the spot. It is expected 
that follow-up action will result in total sale proceeds 9f the order of VSS 
1.00,000 during 1989-90. 

Recommendation Serial No. 75 (Para 3.171) 

The Committee are dismayed to note that huge disparities prevail in the 
Programmes exchanged with various foreign countries. While Doordarshan 
had sent 303 programmes abroad during 1986-87 and 1987-88, in the 
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corresponding period it had received only 66 programmes from them. The 
Ministry's contention that cultural exchange of the programmes is on a 
voluntary basis and it depends on each foreign country as to how many 
programmes it would like to send to Doordarshan every year for telecast is 
not convincing. The Committee desire that the Ministry should also take 
some initiative in this regard by having regular inter-action with its foreign 
counterparts so that it also has some discretion in making a choice from 
the programmes available with foreign countries keeping in mind the 
topical relevance of these programmes in Indian context. The viewing of 
such qUality programmes from oth~r countries would also result in 
improvement in tho quality of programmes of Doordarshan besides giving 
the viewers a better choice of Programmes. 

Reply of Govel'lUllellt 

The recommendation that Doordarshan should have regular inter action 
with its foreign counterparts so as to acquire programmes of relevance in 
Indian context is accepted. It may, however, be pointed out that the 
imbalance noticed by the Hon 'ble Committee in the programmes sent and 
received is partly due to the fact thlftl large number of programmes were 
supplied to Mauritius Broadcasting Corporation in view of the special 
relationship which India has with Mauritius. On the other hand. the 
statistics compiled for the year 1988-89 and from April, 1989 to June, 1989 
indicates that the earlies imbalance has been more than off set. During 
1988-89 Doordarshan sent 223 programmes to various countries and 
received and telecast 235 programmes. Again. during the period April, 
1989 to June, 1989, Doordarshan had received and telecast 70 proJrammes 
whereas they had sent 45 programmes in return. 

Rec:oauaeadatloa SerIal No. 77, 78 & 79 (~ 3.184, 3.115 ..... 3.186) 

The Ministry has stated that Doordarshan had always valued the opinion 
and reactions of the people from,! •. level of Parliament members to the 
people at the grass;roots. The ComiiijUee however, deprecate that precious 
little has been done to ascenain the 'opinion and reactions of the people. 
The quantum of expenditure incurred in this regard during the last 3 years 
indicates that nothing concrete in this.regard has been done. While an 
expenditure of Rs. 12.44 lalths was incurred on this .account during the 
year 1986-87 an expenditure of only Rs. 7.47 lakhs was incurred for this 
purpose in 1987-&8, indicating that this work has not been given the 
attention it deserved. 

• 
Doordanhan has not even cared to ascertain the credibility it carries 

with the muses u a prof~ional media unit. The Committee deprecate 
the lackadaiaiw manner in which the question of conducting Survey to 
.una the quality of media was dealt with. 



34 

Audieace Research forms the basis for remedial action in programme 
planning, scbeduling, etc. In the comming year, therefore, the Committee 
hope that Doordarsban will invest more time, energy and money in 
audieocc research which, the Committee believe will be profitable in a 
number of ways. 1bey would also like to be apprised of developments in 
this reprd. 

Reply of GoverDlllellt 

It is aceepted that a sound and systematic Audience Re~arth Base is 
vital to assess the impact of programmes and to take remedial action 
against the deficiencies noticed in programme planning I scheduling. Door-
danban is fully conscious of this requirement. It has developed an 
elaborate in-house Audience Research Organisation attached with each 
Programme Production Kendra respor;Jsible to give regular feed back on 
the programmes telecast by the Kendra. The studies undertaken by this in-

. 1tO* i.~ base cover both quantitative and qualitative asses$ment 
Wbic.b', iprovide adequate insight to future programme planning. Besides, 
thde"~ studies/surveys, Doordarshan commissions outside" profes-

: ~"agencies also to undertake studies on its behalf from time to time. 
'fJ'tit '~nditure details pointed out by the Committee in fact mainly refer 
to the espenditure incurred by Doordarshan on surveys undertaken by 
such outside agencies and do not include the expenditure involved in the 
maintenance and management of the in-house Audience Research 
Organisation which exists in Doordarshan . 

........... tIoa SemI No. 80 (Para 3.187) 

1be Committee feel that the quality programmes produced by Regional 
Kendras should be more frequently shown on the National Network. 
Further there should be more frequent- mutual exchange of programmes 
produced by different Kendras as that would accelerate emotional and 
cultural integration. 

Reply of GoverDlllellt 

1be mxmunendation is accepted. The programm~ of quality produced 
by Regional Kendras are already being telecast in the National Network. 
There is also a system of frogramme Exchange amongst different 
Doordarshan Kendras . 

.......... datioa Serial No. 81 (Para ,4.15) 

AItbouah both the AIR and Doordarsban are heavily dependent on 
budaetary support and are not even able to meet their total operational 
~ from their revenues put together, the Ministry does not appear to 
be coocemed about it. They seem to be under the mis-conception that 
since the two media units have been set up for promoting certain social 
objectM:s, the Government should go on giving them monetary support 
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for all times to come. In the opinion of the Committee, such a belief on 
the part of the Ministry could only stem from their conviction that the two 
objectives, namely, raising revenue and promoting social objectives, are 
not .compatible, whereas they need not always necessarily be so. 

Reply of Government 
When the Services of AIR and Doordarshan wet'e started by the 

Government, they were not revenue earning organisations. Commercial 
services in AIR and Doordarshan started only in 1967. But, unlike in most 
other countries, these are not commercial establishments. As per the policy 
approved by the Cabinet, not more than 10 per cent of the total 
transmission time will be available for commercial advertisements. In May 
1986, this Ministry had sought the Government's approval for acceptance 
of foreign advertisements which would have substantially increased the 
revenue of AIR and Doordarshan. But the Government turned down the 
proJ1bSal. Nevertheless, these media units have been trying their best to 
increase their revenue which is evident from the fact that the gross revenue 
from both these services has grown from Rs. 97 lakhs in 1967 to Rs. 193.75 
crores during 1988-89. However: the commercial revenue from AIR and 
Doordarshan alone cannot support tbe total plan, non-plan and revenue 
expenditure of these organisations which as per the Budget Estimates for 
1988-89 was Rs. 814.72 crores (Gross). Recently, the Government has also 
set up a Committee under the Chairmanship of Secretary, I & B to look 
into the commercial services and to recommend ways to increase the 
advertising revenue. 

Rec:ommeodatlon SerIal No. 82 (Pan 4.16) 

The Committee are of the considered view that the Government with so 
many development projects suffQing due to lack of funds, cannot go on 
providing heavy monetary support to the media units for all times to come 
and it is high time the latter tried to devise ways and means to raise their 
earnings. The Committee believe that the Ministry could advantageously 
refer to the working of profit-making broadcasting organisations operating 
abroad. They do not share the belief that a public utility organisation 
which lays adequate- importance on raising revenue cannot serve the public 
in the manner it should. The truth, in fact, is the other way round. 

Reply 01 Gov ........ t 
When the services of AIR and Doordarsh8ll were started by the 

Government, they were not revenue earning organisations. Commercial 
services in AIR an3 Doordarshan started only in 1967. But, unlike in most 
other countries, these are not commercial establishments. As per the policy 
approved by the Cabinet, not more than -10 per cent of the total 
transmission time will be available for commercial advertisements. In May 
1986, this Ministry had sought the Government's approval for acceptance 
of foreign advertisements which would have substantially increased the 
revenue of AIR and Doordanban. But the Government turned down the 
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proposal. Nevertheless, these media units· have been tryinl their best to 
increase their revenue which is evident from the fact that the gross revenue 
from both these services has grown from Rs. 97 lakhs in 1967 to Rs. 193.75 
crores during 1988-89. Howe'ler. the commercial revenue from AIR and 
Doordarshan alone cannot support the total plan, non-plan and revenue 
expenditure of these organisations which as per the Budget Estimates for 
1988-89 was Rs. 814.72 crores (Gross). Recently, the Government has also 
set up a Committee under the Chairmanship of Secretary, I & B to look 
into the commercial services and to recommend ways to increase the 
advertising revenue. 

Recommendation Serial No. 83 (para 4.17) 

The Committee also feel that the revenue raising potential of AIR which 
has one of the largest networks in the world and undoubtedly. a huge 
listenership, by even world standard, has been grossly under-utilised. In 
the opinion of the Committee if all the centres of AIR could manage to 
collect advertisements relating to local products/services available in their 
respective areas and put them out jQdiciously even in the form of 
commercial bulletins at fixed times, then apart from fetching enormous 
resources to the AIR. it could alS6l accelerate economic growth in the 
country. Like-wise. the large number of Doordarshan Kendras could also 
put out advertisements in the various programmes telecast at fixed hours 
for the consumption of the local people they are designed to cover. 

Reply of Government 

The recommendation that both AIR and Doordarshan should collect 
advertisements relating to local products/services is accepted.. Every effort 
is made by the electronics media to rope in as many advertisements as 
possible. However, it is the advertisers who choose the programme and the 
time slot for broadcast/telecast of their advertisements to catch the 
attention of the maximum listeners/viewers. Therefore, it will not be in the 
interest of advertisers to bunch the advertisements and broadacst/telecast 
them at fixed hours. 

Recommendation Serial N •• 84 (Pan ... 18) 

The Committee in this connection would like to caution the Government 
to take note of vast technological. development. that are fast taking place 
in the world. The new technology that has been developed has brought 
about alternate programming like Cable TV, Video Cassettes and Video 
magazines which will seen beat the system and will be ~yond the reach of 
the Government. Eventually, it has to be realised that the judicious 
balancing of commercialisati\ln and promotion of social objectives has to 
be done to make both the media viable and self-supporting. They are of 
the view that the Government should consider these aspects in greater 
depth so as to exploit fully the revenue potential from commercialisation 
while achieving the desired social objectives. 
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Reply of Government 
When tbe services of AIR and Doordarshan were started by the 

Government, they were not revenue earning organisations Commercial 
services in AIR and Doordarshan started only in 1967. But, unlike in most 
other countries, these are not commercial establishments. As per the policy 
approved by the Cabinet, not more than 10 per cent of the total 
transmission time will be available for commercial advertisements. In May 
1986, this Ministry had sought the Government's approval for acceptance 
of foreign advertisements which would have substantially increased the 
revenue of AIR and Doordarshan. But .the Government turned down the 
proposal. Nevertheless, these media units have been trying their best to 
increase their revenue which is evident from the fact that the gross revenue 
from both these services has grown from Rs. 97 lakhs in 1967 to Rs. 193.75 
crores during 1988-89. However, the commercial revenue from AIR and 
DOOJdarshan alone cannot support the total plan, non-plan and revenue 
expenditure of these organisation which as per the Budget Estimates for 
1988-89 was Rs. 814.72 crores (gross). Recently, the Government has also 
set up a Committee under the Chairmanship of Secretary, I & B to look 
into the commercial services and to recommend ways to increase the 
advertising revenue. " 

Rec:ommeadation SI. No. 85 (Pan 4.26) 
The Committee take serious note of the incidents of trespassing into the 

local centres of All India Radio I Doordarshan at such places as Calcutta 
and Bangalore. In the opinion of the Committee such incidents are fraught 
with serious consequences and should be curbed with a firm hand. The 
Committee, while agreeing that it is not possible to deploy armed 
policemen in large numbers at every All India Radiol Doordarshan stations 
round the clock, desire that appropriate warning systems should be 
installed in their premises. The Ministry has stated that the Government 
has constituted a Committee to look into various aspects of security set-up 
of All India Radio/Doordarshan. The Committee would like to be 
apprised of further action taken in this regard . 

• Reply of Govenuneat 

There exists at present a two tier system of security arrangements at 
AIR/Doordanhan installations. The a~ss control is looked after by the 
departmental security Guards (unarmed) and they are supported by armed 
Guard contingents, deployed by State Police/Central Police Organisations 
through State Go-.ernments on payment basis. The duties of the two are 
quite distinct and do not overlap. Departmental Security Guards being 
unarmed are unable to deal with crowc1s/kmonstrators. In principle, 
Armed guards are, therefore, being deployed at all Programme Production 
Centres. most of the HPTs and selected LPTs keeping in view the 
prevaitiJla situation and die tbreat to Doordarshan installations at the 
bauds of unsocial elements. It has been decided to further identify selected 
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LPTs and get the Armed Guards deployed since deployment of Armed 
Guards at all the LPTs involves exorbitant expenditure. It has also been 
decided that Departmental Security guards will be placed at least six 
months before the date of actual commissioning of the installation. 

2. It has been decided to consider deployment of the Central Industrial 
Security Force to ensure security of the Doordarshan and All India Radio 
installations. The matter has been taken up with the Ministry of Home 
Affairs. 

3. A Committee has been constituted to consider matters relating to 
security set up of All India Radio and Doordarshan and deliberations are 
going on. The Report is yet to be finalised. 

Recommendation SI. No. 87 (Para 4.39) 
Perspective planning or long-term planning is a must for every public 

organisation especially for those that are working in such important fields 
as mass-communication. While the Committee are glad to note tha~ the 
Ministry has prepared perspective plans for both. All India Radio and 
Doordarshan. they are of the view that planning. be long-term or short-
term, can lead to desired results only when it is based on proper 
identification of the problems faceq by the Organisation in question. its 
future needs, etc., and is backed by requisite monetary resources and will. 

Recommendation (SI. No. 88 in Appendix) Para 4.40 
The Committee hope that the Ministry would adequately strengthen 

planning. implementation and monitoring machinery so that all plans are 
executed with due promptitude and there are no time and cost over runs. 

Reply of Government 
The requisite infrastructure for planning. implementation and monitoring 

of the Projects is strengthened. from timr. to time taking into account the 
workload involved on the basis of approved plans. so as to avoid time and 
cost over runs, as far as possible Staff at Doordarshan Headquarters was 
augmented during 1986 and 1987. taking into account the workload 
pertaining to the implementation of the VII Plan Projects. The staff 
required in zonal offices for execution of Projects is sanctioned on half-
yearly basis. Monitoring of the Projects is done at various levels in zonal 
offices. Doordarshan Headquarters and the Ministry. Suitable measures 
are taken, from time to time, to complete the Projects as per schedule and 
to avoid cost and time over run, to the extent possible. 

Recommendation SI. No. 89 (Para 4.41) 
The Committee appreciate that the Government areo aware of develop-

ments relating to High Definition Television (HDTV) in other advanced 
countries and are of the view that while drawing perspective plans of both 
the media utmost importance should be given to Research and Develop-
ment Work so that the country keeps abreast of vast technological 
developments in the world and is in a position to adopt them expediti-
ously. 
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Reply of Government 

Adoption of advanced technology, for improvement of TV services, is a 
constant endeavour of Doordarshan. Doordarshan keeps itself abreast of 
current developments in TV technology through various publications, 
participation in National and International Conferences and Seminars and 
Contacts with the manufacturers and vendors in the field of Television 
equipment. Advanced technology has been adopted, from time to time, 
depending upon itssuitabitity to Doordarshan network and availability of 
resources. During the current decade, Doordarshan have set up a large 
number of satellite fed low power and solar powered very low power 
transmitters; replaced black and white equipment by modem colour 
equipment at a number of its Kendras, including computerised electronic 
cameras, latest generation of video tape recorders and telepromptors and 
introduced teletext service. Recently, a Central Production Centre equip-
ped with state of the art cameras, computer controlled lighting system with 
associated production facilities, including digital paint box, digital video 
effects generator, digital library, computerised editing system for post-
production work has been set up at Delhi. Similar modem facilities are 
proposed to make it possible for DOQ,rdarshan to telecast news coverages 
from different parts of the country in real time. Considerable automaiion is 
proposed to be introduced in the news room. 

AIR and Doordarshan have a common Research Department, which 
investigates applicable technologies in the fields of Redio and Television. 
The Research Department located in Delhi, bas extensive laboratory and 
workshop facilities and incorporates within it a UNDP supported Centre 
for Digital Techniques. This Centre has received a grant of US S 3,48,000 
from UNDP and its developmental programmes are being monitored 
continuously in association with representatives of UNDP and the Interna-
tional Telecommunication Union. Technology forecasting is an important 
limb of the activities of this Centre. 

A Forward Looking Group consisting of 16 experts bas been constituted 
(in 1987) for advisin} the Ministry of I&B on a 10-Year perspective plan, 
particularly, analysing the technological trends and their relevance and 
application to Doordarshanl AlR as also the short-term requirements of 
technological developments in the ele~nic media and examination of 
hardware and software requirements of Doordarshanl AIR. 

High Definition Television (HOTV) is at present under development in 
some countries. Doordarshan is keeping a close watch on the emergina 
developments in the field of High Definition Television. However, 
investments involved in introduction of Hig\ Definition standard not 
bavins been established as yet, the early introduction of HDTV tran&mis-
aioa ill India is not foreseen, in the near future. A pilot project for training 
purpoIeI ii, however, proposed to be taken up in the VIn Plan, subject to 
availability of reaourc:es. 



CHAPfER 01 

RECOMMENDATIONS/OBSERVATIONS WHICH THE 
COMMITTEE DO NOT DESIRE TO PURSUE 

IN VIEW OF GOVERNMENT'S REPLIES 

ReoobUDendatioa SerIal No.5 (Para 1.36) 

The Committee are of the view that it is essential to take concrete steps 
to impart objectivity and professionalism in giving news coverage and that 
tendency to ignore news having social and economic consequences should 
be strictly curbed. To cite a specific case, it has taken more than two 
weeks for AIR and Doordarshan to report Jl rare incident of such 
enormous national importance as that of 'Sati' at Deorala. This' only 
betrays lack of professionalism on the part of both the media units. They 
hope that a situation of this type will, be strictly avoided in future. 

Reply 01, Government 

The comments of the Committee regarding the manner in which AIR 
and Doordarshan noted the incident of Sati at Deorala in Rajasthan on 
4.7.1987 has been carefully noted and necessary directions are being issued 
to both media to avoid recurrence of similar situations. It is also reiterated 
that the News Policy G'lidelines laid down by the Media Advisory 
Committee are scrupulously followed by both the media. 

Recommendation Serial No. 10 (Para .l.U) 

During the last thirteen years, AIR is' known to have no iess than six 
Director-Generals. The average tenure of an incumbent for this office 
during the last ten yeal'l\ has been less than two years. From 1.4.1979 to 
28.9.1979, the post was held concurrently by the then Secretary, Ministry 
of InformatioD & Broadcasting. The Committee feel that such a short 
tenure for the Director-General is not at all cohducive to efficient 
functioning of the Organisation. Even the Ministry has admitted that, a' 
neasonable tenure at the level of Director-General is one of the factors 
which would lead to the efficient' functioning of the media units. However, 
for reasons best known to them, they have pointed out that 'it has not 
been possible and neither it is desirable to adopt ~n inflexible policy 
regarding the length of the tenure of Director-General'. 

Reply or GoYel'lllMDt 

The recruitment rules allow a wide choice for selection to the post of 
Director-General, a copy of which is attached. The tenure de~nds upon 
the age etc., of the incumbent. While a reuonable tenure is necessary, it is 
not always possible to do so. 

40 
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Recommendatioa Serial No. 11 (Para 2.13) 

The Committee recommend that each incumbent to the office of DG 
should be given a reasonable tenure of these at least four yean to ensure 
continuity and his involvement and interest in the Organisation. Apart 
from enabling the incumbent to work without fear or favour, such a 
measure would enable him to take care. of the long term interests of the 
Organisation. They are also of the view that as far as administratively 
feasible, a professional rather than a generalist should be appointed to man 
the post of D.G., A.I.R. 

Reply 01 GoYerDment 

The recruitment rules anow a wide choice, for selection to the post of 
Director-General, a copy of which is attached. The tenure depends upon 
the age etc., of the incumbent. While a reasonable tenure is necessary, it is 
not .ways possible to do so. 

Recommendatioa SerI8I No. 18 (Para 2.47) 
• 

Guidelines laid down by the Government for the production/presenta-
tion of news and current affairs programmes by the AIR/Doordarshan 
envisage that the "news-value'" and "news worthiness" of different happen-
ings form the basis of their coverage in the news and current affairs 
programmes of the two media units. It has been stated by the Ministry that 
these guidelines are being strictly followed by the AIR and Doordarshan. 
The Committee, however, note that whereas a rare incident of enormous 
national importance like that of "Sati" at Deorala in Rajasthan took place 
on 4.9.1987, both the official electronic media units failed to cover the 
news until after two weeks of the occurrence of the incident. The reason 
adduced by the Ministry for luch astounding delay is that "Being 
Government media, AIR/Doordarshan cannot afford to give unconfirmed 
news. They had, therefore, to wait till the report was officially confirmed." 
The Committee fail to understand that when all other media agencies 
including small newspapers in the country were able to report the incident 
shortly after it occuQ'ed. it took more than two weeks for the media units 
to get the news confirmed. although t~e place of occurrence. Deorala, is 
not very far from New Delhi, the Headquarters of AIR and Doordarshan. 
This indeed is a sad reflection on the working of the offidal media. 

Reply or Government 

The comments or the Committee regarding the manner in which AIR 
and Doordarshan noted the incident of Sati ~ Deorala in Rajasthan on 
4.7.1987 has been carefully noted and necessary directions are being issued 
to both media to avoid recurrence of similar situations. It is also reiterated 
that the News Policy Guidelines laid down by the Media Advisory 
Committee are scrupulously followed by both the media. 
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ReeommencIatioD SerIal No. 19 (Pan 2.48) 

The Committee urge the Ministry to ensure that failures of this type do 
not recur in future as they erode the credibility of the official media in the 
eyes of the people and make them rely more on the news and views of 
foreign media agencies like the BBC even with regard to happenings in the 
country. 

Reply of GoVenuDeDt 

The comments of the Committee regarding the manner in which AIR 
and Doordarshan noted the incident of Sati at Deorala in Rajasthan on 
4.7.1987 has been carefully noted and necessary directions are being issued 
to both media to avoid recurrence of similar situations. It is also reiterated 
that the News Policy Guidelines laid down by the Media Advisory 
Committee are scrupulously followed by both the media'. 

RecommeDdaLion Serial No. 20 (Para 2.49) 

The Committee recommend that the Ministry should look into the 
circumstances that caused delay in collection and presentation of news by 
the AIR/Doordarshan and take ~lecessary remedial action with due 
promptitu~ as it is absolutely essential to impart professionalism and 
objectivity in production/presentation of news. They would like to be 
further apprised of the steps taken in this regard. 

Reply of GovernmeDt 

The comments of the Committee regarding the manner in which AIR 
and Doordarshan noted the incident of Sati at Deorala in Rajasthan on 
4.7.1987 has been carefully noted and ne~ssary directions are being issued 
to both media to avoid recurrence of similar situations. It is also reiterated 
that the News Policy Guidelines laid down by the Media Advisory 
Committee are scrupulously followed by both the media. 

Recommendation Serial No. 27 (Para 2.88) 

The Ministry has formulated no perspective plan lor the Commercial 
Sertices. In the opinion of the Committee, that is one of the areas in 
which there is real need of such planning. The Committee hope that the 
expansion of the Vividh Bharati Commercial Broadcasting network which 
could not be carried out in the VII plan due to lack of funds would be 
given due priority in the next one. The Committee wO/lld like to caution 
the Ministry, that AIR could neglect such activity at its own pecuniary 
loss; Commercial Advertisem,ents, the Committee would like to remind the 
Ministry, have been accepted as a legitimate source of raising revenue by 
media units. including electronic ones and there is no reason as to why the 
AIR should feel apologetic about its advertisements as long as the latter do 
not violate any provisions of the Code set for them. 
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Reply of GOYeI'lUlleat 

All India Radio aims to strike a balance between the social objectives of 
mass media, through public service broadcasting and the need to eam 
revenues through commercial broadcasting. 

2. Setting up of additional Vividh Bharati Commercial Service Centres 
would entail substantial investments. To obviate this and with a view to 
securing more commercial revenue, AIR has introduced a scheme, by 
wbich commercials are accepted on the primary channel in several stations. 
AIR will suitably expand and strengthen this system of accepting commer-
cials on the primary channel so that more commercial revenues are earned 
without, at the same time, investing huge funds in setting up exclusive CBS 
Centres. 

Recoaunendation SerIal No. 31 (Para 1.119) 

TIte Committee take note of the active role being played by AIR \.0 the 
formulation and implementation of the activities of various International 
fora related to broadcasting. AIR is also providing manpower, technical 
expertise and training facilities fo Third World Countries. 

Reply or Gm'enuneat 

There is an apparent imbalance in the number of programmes 
exchanged. The large number of programmes which have been sent to 
other countries were ethnic programmes intended for Indian listeners in 
these countries. The reasons for lesser number of programmes having been 
received by AIR are:- (i) non-availability of suitable programmes from 
the other side. Most of the broadcasting organisations broadcast program-
mes in their local languages for which AIR Stations have no use; (ii) bleak 
popularity for such programme I in our country. It is also relevant to 
mention that non-receipt of equal number of programmes from other 
countries does not lead to disadvantage to our country. 

Recommeadation Serial No. 33 (Para 1.U)) 
From the details submitted by the Ministry regarding Cultural Exchange 

Programmes with .other countries a very unbalanced picture emerges. 
While the Ministry asserts that the principles underlying such exchanges 
are strengthening of mutual ties, expanding areas of cooperation and closer 
acquaintance with other's culture, shung of knowledge, expertise and 
advancements in various fields, the, picture that emerges is entirely 
different. The Committee note that in very few cases the principle of 
reciprocal exchange can be,applied to. To give a few instances, while 138 
Radio programmes were sent to Afghanistan, nODe was received there-
against. In case of Bahrain 83 programmes ~re sent to them while only 4 
programmes were received from them. In case of Yugoslavia only 17 
programmes were received as against 283 programmes sent to them. No 
progra.DUDe has been received from Mauritius in lieu of 59S programmes 
ICDt to them. likewise Qatar baa not ICDt us any prop1UDDlC as against 
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209 programmes sent to them. In aU 2585 radio programmes have been 
sent to various cmsntries as against the receipt of only 479 programmes 
under various Cultural Exchange Programmes. The Committee are of the 
considered opinion that this almost one-way traffic in regard to radio 
programmes cannot belp in achieving the requisite degree of cultural 
excbange for which they are actually planned. The Committee, therefore, 
desire that the exchange of radio programmes should be on a more 
realistic basis in order to make it really meaningful by making available 
benefit of cultural heritage of other countries to the Indian audience. 

Reply of Govel'lllllellt 

There is an apparent imbalance in the number of programmes 
exchanged. The large number of programmes which have been sent to 
other countries were ethnic programmes intended for Indian listeners in 
tbese countries. The reasons for lesser number of programmes having been 
received by AIR are:- (i) non-availability of suitable programmes frbm the 
other side. Most of the broadcasting organisations broadcast programmes 
in their local languages for which AI,R Stations have no use; (ii) bleak 
popularity for sucb programmes in our country. It is also relevant to 
mention tbat non-receipt of equal number of protrammes from other 
countries does not lead to disadvantage to our country . 

................. SemI No. ]II (Para 2.136) 
The Committee have been informed that the External Services Division 

of AIR broadcasts programmes for 72 bours and 55 minutes, each day in 
23 languages covering in aU 54 countries in West, North, East and South 
East Asia, Australia and the Indian Sub-Continent. The Committee, 
however, are dismayed to note that no such facility extends to the South 
and North America, Fiji· and the Cariblloean Islands, because of their being 
beyond reacb. The Committee feel that as these broadcasts are desired to 
serve as a link with people of Indian origin settled or living abroad, 
immediate steps should be taken to cover the Caribbean Islands and Fiji, 
as a sizable part of population there, is of Indian origin. 

Reply 01 Go ...... , .. 
AIR has no service beamed to U.S.A., Canada, Latin AmeJican 

couotries and the Caribbean Islands as it is not pbysically possible to reach. 
these countries on the other sitie of the JIobe without relay transmitters. 
Yet another reasoo is that AIR is guided by the Ministry of External 
Affairs in selecting the areas to which External Services broadcast is to be 
beamed within the physical and financial resources available to AIR. It is 
pertinent to add that the Media Advisory Committee under the Chairman .. 
ship of Shri G. Parthasarlby (Sr.) bas spelt out the priorities for AIR's 
external services. The South-Asian region and the neighbouring countries 
have been accorded the highest priority. In punuanc:e of the teCOIDIl\eDda-
lions of this Committee, canned programmes are sent, through Indian 
missions abroad, to ethnic .radio stations in U.S.A., Canada etc. 
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2. The matter reprdiDg biria& of traDsmitten in these countries for 
improvement in the quality of AIR's external services and/or for mu:hin. 
new target countries is OBC of the areas which is under consideration in 
CODSUltation with Ministry of Extemal A1Iairs. Other propoaaJ under 
cooaideration is hirin. up of IOIIle time from a radio station whole sipal 
can reach Caribbean Islands and Fiji. 

R ............... SerW No. 35 (IWa 1.137) 

In 10 far as extension of these services to North and South America is 
concerned the Committee are of the finn opinion that the vilification 
campaigns launched by a few disgruntled elements, warrant immediate 
steps for establishment of these servic:les 10 that the majority of Indian 
people livina there are apprised of actual position prevailing and are not 
fed on distortions and half truths. The Committee feel that it is high time 
that the Ministry realised the importance of these broadcasts as the most 
vocal,.and effective ambassadors of the country's cause. They also feel that 
any investment made towards the extension of this service would be fully 
justified if it enables the people of those countries to be properly educated . 

• Reply fII Gofta __ 

AIR has no service beamed to rI.S.A., Canada, Latin American 
countries and the Caribbean Islands as it is not physically possible to reach 
these countries on the other side of the globe without relay transmitters. 
Yet another reason is that AIR is guided by the Ministry of Extemal 
Affain in selecting the areas to which External Services broadcast is to be 
beamed within the physical and financial reIOUJ'CeI available to AIR. It iI 
pertinent to add that the Media Advisory Committee under the Oulirman-
ship of Shri G. Parthasartby (Sr.) has spelt out the priorities for AIR's 
external services. The South-Asian region and the neiahbouring countries 
have been accorded the highest priority. In pursuance of the recommenda-
tions of this Committee, canned programmes are sent, through Indian 
missions abroad, to ethnic radio stations in U.S.A., Canada etc. 

2. The matter regardiDa hiring of transmitters in these countries for 
improvement in the ~uaIity of AIR's external services and/or for reaching 
new target countries is one of the areas which is under consideration in 
consultation with Ministry of External Affairs. Other proposal under 
consideration is hiring up of some time ~ a radio statioD whose sipaI 
can reach Caribbean Islands and Fiji. 

Recommendaf .. SerW No. l6 (PIn 1.138) 
The Committee lind it swprisina that DO audience survey has been 

conducted by the Ministry reprding the impact of External Services 
broadcasts and tbe Ministry has drawn sketchy conclusions about 'sizable 
listenership' etc. from the letten received by it. The Committee desire that 
in order to make improve .... nt in the qualitative performance of tbete 
services, an audience research be carried out systematic:ally, coverina aU 
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the aspects of the broadcasts like presentation, timing of broadcasts, 
quality of reception, viewen' interest, topicality, periodicity etc. so that the 
results are incorporated in the future broadcasts to make them more 
meaningful and effective. To start with, such a research should be carried 
out in few selected countries. The Committee would like to be apprised of 
developments in this regard. 

Reply of Governmeat 
As regards feedback for External Services, there are several alternatives 

such as: 
i) Field surveys in the target areas by the Audience Research Wing of 

AIR and/or private research bodies in the target countries, identified 
through Indian missions. 

ii) Bilateral exchange of Audience ReSearch data between AIR and 
foreign broadcasting organisations. 

iii) Feedback from the Indian missions who may periodically monitor 
our broadcasts and offer their views on the content, treatment, 
composition etc., of the programmes and on the quality of reception. 

iv) Surveys through mailed queationnaires among receipients of prog-
ramme journals, dxers and listeners identified through letters 
received by the External Services Division. 

2. Field investigations may not be a practical proposition as the foreign 
Governments may not allow such investigations. AIR would, however. 
explore the possibility of activating other channels of feedback. 

Recommendation Serial No. 38 (Para 3.8) 
Since the year 1976, the year Doordarshan was made a separate 

department, Doordarshan has six Direc(t>r-Generals including the present 
incumbent, and out of which at least three have been from the administra-
tive services. Asked to point out whether the present system of having 
both professionals and non-professionals for heading the media unit 
needed any change, the Ministry has replied in the negative. While 
agreeing that persons holding the post of D. G. should have administrative 
capability, required as they are to preside over "vast empire" like the AIR 
and Doordarshan, the Committee emphasise that managing media such as 
AIR/Doordarshan is a very (iifferent from managing law and order 
situation in a territory or implementing economic plans and policies in a 
government department, and unless a person has training and long 
experience in the field of social communication, no m.ltter how good and 
efficient administrator he is, he would surely fail to do justice to the role 
he is expected to perfon.l as the Head of the media unit. In this 
connection they refer to the recommendations of the Joshi Committee that 
the Director-General, Doordarshan, should be a "person with a disting-
uished record in social communication, and of such acknowledged profes-
sional eminance that no question to worry about career prospects should 
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arise in the event of his having to resign if functional and professional 
autonomy of Doordarshan is interfered with", which they think deserves to 
be considered in depth. The Committee are of the view that more than 
anything else, continuity and persistance are needed to be considered in 
the selection of Director-General who should be able to project objectively 
the functioning of this media. They also feel that like Director-General 
AIR, the post of Director-General. Doordarshan sbould be manned by a 
professionalist rather than by a generalist as far as administratively 
possible. 

Reply or GoverJllllelJt 

The recruitment rules allow a wide choice for selection to the post of 
Director-General, a copy of which is attached. The tenure depends upon 
the age etc., of tbe incumbent. While a reasonable tenure is necessary, it is 
not always possible to do so . 

• 
[Ministry of Information and Broadcasting O.M.No. 3/2/89-B(P) Dated 

• 26.12.1989] 

• 
[To be published in the Gazette of India Extraordinary Part II Sub-Section 

(i) of the Section (3)] 

Government of India 
Ministry of Information & Broadcasting 

NOTihcATION 

New Delhi. 
the 12th May, 1989 

G.S.R ............................. .In exercise of the powers conferred by the 
proviso to article 309 of the Constitution, the President hereby makes the 
foUowing rules further to amend the All India Radio (Recruitment of 
Director General, 4U India Radio and Doordarshan) Rules, 1963-
namely:-

(1) These rules may be called the ~U India Radio Recruitment of 
Director General, All India Radio and Doordarsban (Amend-
ment) Rules, 1989. 

(2) They shall ·be deemed to have come into force on and from the 
4th day of October, 1988. • 

2. For the Schedule to tJae All India Radio. (Recruitment of Director 
General, All India Radio and Doordarsban) Rules, 1963, the foUowing 
ec:hcduIe sbalI be substituted, namely:-
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Copy forwarded to: 

1. The Secretary, UPSC, New Delhi w.r.t. their tetter No. F.3/11(9)1 
88-RR dated 21.11.1988. 15.3.1989 and d.o. letter dated S.S.I989. 
(4 copies) 

2. The Ministry of Law (Leg. Deptt.) w.r.t. their U.O. No. 184SI891 
SRO dated 9.!U989. 

3. The Min. of Law (O.L. W'mg), Bhagwan Das Road, New Delhi 
w.r.t. their U.O. No. 3011 89-Vidbayi-2 , dated 10.S.I989. 

4. The OOP Sbri N.M. Perumal, US (RR), New Delhi. 
5. Librarian. Lot Sabba Seat./Rajya Sabba Seat. New. Delbi-S copies 

each. 
6. AD Administrative Sections in the Min. of 10. 
7. Guard file. 
8. Spare c:opies.-SO 

Sd/­
(KASMIRI LAL) 

Under Secretary to 1M Govt. 0/ India 
Tele No. 384896 

Rero-.............. SerW No. 4l (Para 3.19) 

The Committee also desire that to cover a large number of Doordar-
shan programmes as also to provide a wider variety to the audiences, 
which could also be cultivated to complete with the programmes on the 
first channel. second channel of 1V should also be set up in more 
States. This can also be considered to generate more resources from 
advertisements. 'The Ministry should consider the request of States for 
setting up of second channel of Doordarsban in thier States and take 
appropriate steps to set up the second channel in phased manner. 

Reply of Government 

The scheme for establishment of second channel service was confined 
to Delhi, Bombay, Calcutta and Madras with a view to meeting the 
specialized requirements of the polyglot nature of flOpulation living in 
these cities. The Planning Commission in their guidelines for the 8th 
Plan have emphasised that first priority should be given to extend 1V 
signals to the uncovered parts of the country. The Hon'ble Committee 
itself has elsewhere in the Report (Para 3.44) recommended that Door-
darshan should concentrate on improving the quality of its present 
programmes. Keeping these various factors in view, it is unlikely that 
the second channel service can be introduced, even in a phased manner, 
in the remaining Stales in the immediate future. It may, however, be 
pointed out that the essential requirements of the States is expected to 
be met by the regional TV services which the Government is committed 
to introduce in all the major States of the country in a phased manner. 
This facillity has already been made available to a large extent in it 
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aumber of States, e.g. Mabarashtra, Andhra Pradesh, West Bengal, 
Punjab, Tamil Nadu and Kerala . 

........ d ..... SerW No. 58 (PIIra 3.1.) 
The Committee feel that school television (STV) programmes which 

are at present being broadcast by Doordarsban Kendras at Delhi, 
Bombay, SriDapr and Madras only' should be ~xtended to other areas 
.. well. 

Reply 01. Gownuaeat 
The recommendation bas been ~ted. It may, however, be pointed 

out that School Television (S1V) programmes are syUabos based and 
therefore closely linked with the availability of 1V receiving sets in 
schools and the demand from the State Governments for their set up. 

Iteoo ....... SerW No. 63 (Para 3.121) 

Tfaey also note that certain serials show the political leaders in a very 
bad light. 'Ibis causes a bad impact on younger generations. While satire 
is essential part of any good stQry every care needs to be taken that it 
is not at the cost of dignity of human beings or any class of persons. 

Reply 01. OO ........ t 
"The recommendation is noted for guidance. 

Recom ......... atioD SerW No. 64 (Para 3.UI) 
They are also of the view that selection of subjects for serials dC8erYes 

very careful consideration. While selecting the serials, the guiding princi-
ple should be not only entertainment but entertainment with education. 
The country in the process of socio-economic transformation and while 
selecting the serials this vital aspect should be duly taken into account . • 

The Committee also note with concern that Doordarshan still depends 
on independent producers and film makers to fill the prime time slot 
with 1V serials that can attract T.V. Viewers. It is desirable that 
Doordarshan should concentrate on making quality 1V Serials. They 
would like to be appri&ed of Steps taken in this direction . 

• Reply of Govenuneat 
The recommendation that selection of subjects for serials deserves 

very careful consideration is accepted'. It is in fact the endeavour of 
Doordarshan to telecast serials on a variety of subjects of human 
interest and relevant to the cultural mosaic of the country. The guiding 
principles for selbction of serials are:-
<a) to promote the basic socio-cultural .vJllues like human unity and 

harmony; equal respect to all religions; rejection of violence. com-
munal rivalries and tensions; liberation from superstitions and pre-
judices; 

(b) to project that rich cultural diversity of the country; and 
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(c) to use the medium in such a way that it can help inculcate in the 
growing generations the right kind of values, outlook and standards. 

So far as the recommendation that Doordarshan should not overtly rely 
on independent producers/film makers for production of TV Serials, it 
may be stated that Doordarshan has started in a concerted manner to 
produce its own TV serials. However, the exclusion of outside producers 
and film makers is neither desirable nor feasible. Considerable expenditure 
is to be incurred on production of TV serials and keeping in view the 
limited resources and facilities available with Doordarshlll1, it is not 
possible for Doordarsban to fill in prime time exclusively by its own TV 
serials. On the other hand, the sponsored serials telecast in prime time are 
produced without any cost to Door,danhan. It has also to be reckoned with 
that highly qualified and experienced professional Producers/Directors and 
artists are available in the country and it is not desirable to allow this 
talent to go untapped. 

RnmmneaUdoa SerIal No. " (PRa 3.141) 
Tele-films, as the Ministry has stated, cost very less and have been liked 

by viewers. In the opinion of tht- Committee, there is no reason ,my 
Doordarsban, instead of showing films of poor quality. should not start 
collllDissioning production of good tele-filma, as such films shown in the 
past have been conunended. 1be latter course, the Committee think, 
would not only result in wholclome films .being shown on TV but also 
fetdl more revenue to Doordanban _, after screening them on TV 
Doordanban could releue them in the martet. The Committee would, 
therefore, desire the Ministry to &.me suitable criteria, and create 
appIopriate machinery to achieve the above objective. 

ItepIJ ffI Gota· It 
1be recommendation to formulate specific guidelines for Commissioning 

of Tele-films is accepted. It may, however, he added that once a tele-fibn 
is telecast, it baa little marketability in the country. 1be creation of 
separate machinery for marketing such tele-films does not, therefore, 
appear to be economically feuible. . 

.. 



CIIAPTDl IV 
RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF WHlOI 
GOVERNMENTS REPUES HAVE NOT BEEN ACCEYrED BY TIlE 

COMMl1TEE 
Reea fdae SaW No. 14 (IWa l.l1) 

The Committee desire that the Ministry should intensify their efforts and 
take expeditious steps to complete the coostruction of remaining transmit-
ters acwrdiug to a time bouDd programme. Progress of work regarding 
estabIisbment of 73 local Radio Stations which is stated to ba~ been 
emisagcd during 7th FIVe Year Plan should be monitored and adequate 
measures taken to achieve the set ~ The planning, impIemc:oting and 
IDOIfjtoriDg machinery sbouId be suitably stregthencd to avoid time and • alit 0YelIUDS. They also note that the present timings of National Channel 
from 19 boon to 0230 boon are not appopriate to draw maximum 
81JC1iena:, as most of the people IJ) to sleep after 9.10 p.m. Secondly, from 
7 p.m. to 10.00 p.m. most of the population view Doordarsban Program-
mes. The Committee feel that to draw maximum audience and to take the 
programme truly 'National' it is imperative to do some advaoc:e planning 
so that at least during theEigbtb Plan period it 1s..poaible to make some 
JliUlleli ill this dilection. They lee 110 poiIII ill IIWtiDg • proIfUIIIDC which 
.... DO praaicaI advantage and results in DOD-pI'OCIuctiY gtitisatiM of 
resourc:a. 

Every effort is being made to impIemeot the plan schemes to avoid time 
and mst ow:rruns. For this-purpose mitabIe monitoring IIM'.dtanism exists, 
wherein progress of plan schemes are rmewed. 

The idea of National Oaannd with 1(0) KW MW TnDllDitter at 
Naspur, 200 KW MW Transmitter at BanpIoR:, 300 KW MW Transmitter 
at Vadodara and Dumber of various low power transmitten at different 
locations was IIlOO&ed during the later part of the Fifth Plan. However, the 
Planning Commission approved the inclusion of National Channel service 
only in the SiD:b Plan i.e., 1980-85 and deared the provisioD of 1(0) KW 
MW traosmitter at Nagpur only. ThiltNNaJUI' Tnmsmitter WIll CXJIIIIJIIis.. 
sioocd OIl 18.5.1988. The above propoaI for extension of NatiooaI 
0aa0neI WIll reviewed in the light of coogation in the medium wave bud 
and shrinkages of"Digbt time CXJ¥eI'8K'C.of medium wa~ traDlllliwioo. It baa 
been decided to have a better option by U8ing a mix of VHF FM and 
M.W. A.M. Trausmitter and this .... bcca tJropoIed for implementation 
during the Eightb Plan to ~ e ......... of cave... for National 
Oumnd during day as weD .. oipt time. 

55 
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All efforts have been intensified to expedite completion of local Radio 
Stations proposed in the Seventh Plan so that the target is achieved. 

It is the considered view of the Government that AIR programmes must 
be available throughout day and night. 24 hrs. radio broadcast is in vogue 
in several countries. The National Channel which was broadcasting 
programmes from 7 PM to 2.30 AM has extended its transmission bours 
with effect from the 9th July, 1989 and the programmes are broadcast upto 
6.10 AM. The requirements of listeners who keep awake during late hours 
are kept in view in the National Channel Programmes. 

Technically maximum coverage is possible during the night by using the 
Magawatt transmitter provided for the National Channel. Transmission 
timings are accordingly planned, so that, the maximum benefit could be 
derived from the use of this transmitter. 

The Border Area coverage receives high priority. With the compbtion 
of the hardware projects under 7th -Plan, the reception will be of high 
order. Every effort will be made to make the programmes attractive. A 
«dtware scheme for setting up Border Ptogramme Units for putting across 
India's view through suitable prop:ammes is also under consideration. 

I 

Recoauneadatloa SerIal No. %1 (Para %.54) 

The Committee feel that due coverage is not being given to reports of 
Parliamentary Committees. Since these reports cover comprehensively all 
subjects concerning the socio-economic scenario in the country it will be 
desirable to give extensive coverage in news programmes relayed by AIR 
10 that the knowledge contained in these reports reaches the people 
throughout the country. 

Reply 01 Go"enuaeat 

A comprehensive coverage of the report of Parliamentary Committee is 
DOW beina Jiven by AIR. However, the observations of the Committee in 
this regard have been noted . 

.............. atIoa SerIal No. riA (Para %.95) 

The Committee have been infO"'Dled that in the 7th Five Year Plan it is 
propoeed to establish 46 more Educational Broadcast Programme produc-
tioa units. There is also a proposal to devote at least 2 hours of broadcast 
time to proJI'8IIIIDCS on education on the primary chaunel and about an 
hour in the National Channel. The country is in the last year of Seventh 
Fift Year Plan. The Conunittcc would like to be apprised of the adual 
acbievemeats io far and the steps beina taken to achieve the set targets as 
per the 1IdleduIe. They would also like to be apprised of the ac:tua1 position 
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as regards the setting up of 16 more Science Cells which were also 
proposed in the 7tb Plan to provide broadcast facilities to select stations 
especially serving backward areas. The matter regarding educational 
broadcast of programmes of Indira Gandhi National Open University 
which is stated to be under consideration should be finalised expeditiously 
and appropriate steps takeQ for their broadcast. 

Reply of GoYenuneat 

There is a proposal to devote two hours of broadcast time on AU India 
Radio for educational programme (formal/informal) on primary channel 
and for this 46 more Educational Broadcasting Programme Units are 
proposed to be established. Out of these 12 Units have been sanctioned. 
The proposal for sanctioning of the remaining 34 Units is under considera-
tion. 

2. Out of the 16 Science Cells proposed to be set up during the 7th Plan 
peridtl, 8 Cells have since been sanctioned. 

3. At present, there is an interim set up of National Channel. One hour 
broadcast of Educational Prograrvme in the National Channel and radio 
support to the Indira Gandhi National Open University would be possible 
when the National Channel becomes full-fledged on the completion of the 
VIII plan in respect of which proposals are being formulated. 

Rec:ommendatioa Serial No. 30 (Para 2. J09) 
The Committee note that it was proposed to set up specified programme 

production units at 45 centres to expand programmes for women and 
children also to set up Farm and House Units at 6 more centres for 
expanding programmes for farmers during the VII Five Year Plan. The 
Committee, however, feel that nothing concrete has been done in this 
regard even though more than four years of the VII. Five Year Plan have 
elapsed. The Committee are not sure whether the set targets would be 
achieved during the remaining period of 7th Plan. The Committee may be 
apprised of the actual position in this regard indicating the steps taken to 
fulfil the targets as envisaged. 

• Reply of Government 
The Software Development Programme Scheme for creation of 4S units 

for production of programmes for Women and Children is under active 
consideration of the Ministry. Howevef, the actual achievement of this 
depends on availability of funds. 

2. Six more unit, for Farm and Home Programmes from AIR have been 
sanctioned. 

Recommendation Serial- No 54 (Para 3.89) 
The Committee note that adequate coverage is not being given to the 

reports presented by Parliamentary Committees. They feel that these 
reports cover exhaustive and comprehensive subjects concerning lOCio-

.f 
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economic aspects of the country and therefore they should be duly 
publicised. 

Reply fII Gonnammt 

Both AIR and Doordarsban are giving coverage to the reports presented 
by Parliamentary Committees. However, the recommendations of the 
Estimates Committee in this regard have been noted. 

R.ecoaw .d .... SaW No. 16 (Para 4.33) 
1be Committee note that due to difficult living conditions in Darjeeling 

and Siktim there are staff shortages in various cadres which cq:ate 
difficulties in the normal functioning of both the media units at these 
places. 1be Committee are of the view that there is a strong case for the 
grant of enhanced allowances to the sta!f working in these areas on the 
pattern of that admissible in North-Eastern States. 1bey desire that the 
Ministry sbould consider this matter in consultation with the Ministry of 
Fananc:e so as to avoid the hardships to employees working in these areas. 

Reply fII GOYawnmt 

1be question of grant of facilities of enhanced allowances to the staff 
working at Gangtok (SiUim) was considered. However, it was not found 
possible to extend the special incentives available in the North-Eastern 
States to employees posted in Sikkim. It will also be difficult to justify the 
extension of a similar facility to the staff posted at Darjeeling. 

Ilec:G eH ....... SeriIII No. " (Pan 4.41) 

1bey also note that 72.5% of the total area is covered bY 1V 
programmes of the country which contains about 5 lath villages. Since 1V 
is the only worthwhile medium of entert.ainment for the vast multitude of 
the rural population. it is imperative that a central plan is initiated to 
provide them with community sits in large numbers. While giving them 
entertainment, this will make them aware of the socio-economic oonditiom 
in the country and will accelerate their active papicipation in the 
developmental activities. Doubdess, the Ministry of Information and 
Browtc-tins is not directly fOOCIemed with the matter yet the Committee _I that the Government should ensure preparation of a suitable scbc:me 
in coasuItation with QlIICICmed Ministries so that the vast majority of our 
runI population are truly beodited . ....,.1 Gw;u ' 

1be rccx-nmendaitoa is noted for g"idance. 



CHAPTER V 
RECOMMENDATIONS/OBSERVATIONS IN RESPEcr OF WHICH 

FINAL REPLIES ARE STILL AWAITED 

-NIL-

• 
• 

• 

• 

• 

• 
• 
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APPENDIX 
(Vide Introduction of the Report) 

Analysis of Action Taken by Government 
Estimates Committee (Eighth Lok Sabha). 
I. Total number of Recommendajtons 

II. Recommendations/oObservatiorm w~h 
have been accepted by the Govern-
ment: 
~os. 1, 2, 3, 4, 6, 7, 8, 9, 12, 13, 15, 

~,n,n,n,~,~,~,~,~, 
n,~,~,~,~,a,~,~,~, 
47,48,49, SO, 51, 52, 53, 55, 56, 
~,5~~,M,~,~,~,~,M, 
70, 71, 72, 73, 74, 75, 76, ft, 78, 
~,~,~,~,~,~,~,~,~, 
89. 

Total 
Percentage 

III. Recommendations/Observations which the 
Committee do not desire to pursue in view 
of Government's replies: 
(Nos. 5, 10, 11, 18, 19, 20, 27, 31, 33, 

34, 35, 36, 38, 42, 58, 63;54,67 
Total 

Percentage 
IV. Recommendations/Observations in respect 

of which Government's replies have not 
been accepted by the Committee: 

(Nos. 14,21,27 A,30,54,86,PO 
Total 

Percentage 
V. Recommendationsf.Observations in respect 

of which final replier. are still awaited: 

Percentage 

60 

on the 82nd Report of 

91 

~ 

72.52% 

18 
19.78% 

7 
7.0% • 
NIL 

NIL 

~' 



UST OF AU'IHORISED AGENTS FOR 11IE sAU: OF LOK SABHA 
SECIlETARlAT PUBUCATIONS 

51. Name of AFDt 
No. 

ANDHRA PRADESH 
1 .... , •. Vij.y Book AjcrIJ:y. 

11-1-417. "'yIarpdda, 
Seamdcrabad-SOO 361. 

BIHAR 
2. MI •. CroWD Book Depot., 
• ...,. Bazar. RaDcbi (Bihar). 

GVJARAT 

3. The New 0rIer Boot CompaaY. 
EIIiI Brid&e. Ah....tabad-380 006. • 
(1'. No. 7906S) 

MADHYA PRADESH 

4. Modena Boot Houle. Sbiv Vila PI8ce. 
Iadore Cay. (1'. No. 35289). 

MAHARASHTRA 
5 .... , •. SuDderdu 0iIII 0Iaad. 

601. Girpum Road. Near PriDca Street, 
Bombay-400 002. 

6. The IDtcl'Dltioaal Boot SerW:e. 
Decc8It Oymkbuaa. 1'ooDa-4. 

7. Tbe Current Book !J.0IIIe. MuuIi LaDe. 
Rqb\lll.ltb Dadaji Street. 
Bombay-400 001. 

8 .... ,.. Va Book Depot. 'Law Boot I 
Seller IDd PubIiIIIen' Aae-
Oem. PublicatioM, 585, Chin Bazar. 
IChaD Howe. 8cJmbv-400 002. 

9. M II: J Sanicea. PubIiebcrI, a. 
relCDt.I~ AcIcouDII II: Law Boot 
SeDen. Mobu 1CuIIj. Orouad Floor, 
68. Jyotiba IWIc Road NaJpum. o.dar, 
Bombay-400 014. 

10. Sublcribcn ~ SerricDI IDdia, 
21. Rqbuulb DadI4i Street, lad Floor. 
8ombay-400 001. 

TAMIL NADV 
11. MI •. ... M. Subialptiua ApDcica. 

1... ~ Street (lit .FIoor). 
...... ti PpuruD. N ....... ·bm • 
NadnHOO 034. 

(1'. No. 476558) 

J 

51. Name of AFDt 
No. 

UTTAR PRADESH 
12. Law Publilben, Sudar Patel Mari, P.B. 

No. 17. AlIababad, U.P. 
WEST BENGAL 
13. MI •. MadimaIa. Buys II: Sella. ~. 

Bow Bazar Street. Calcutta-I . 
DEUD 
14 .... , •. JaiD Boot ApDcy. 

C-9. CoImaupt Place, New Delhi. 
(1'. No. 351663 II: 3S(8I6) 

15. MI •. J.M. JaiDa II: Brothen, 
• P. 80s 1020. Non Gile. DeIbi-l10006 

(1'. No. 2915064 II: 230936). 
16 .... , •• OIforcl Boot II: Statioaery Co .• 

SciDdia tto.e. Comaa ..... t Place. New 
DeIbi-110001. (1'. No. '31~ II: 45896) 

17. MI •. Bootwdi. 2172. Sat NirIDbri 
ColODY. lCiDpway c.mp. 
DeIhi-110 009. (1'. No. 7112309). 

18 .... , •. RajcDdra Boot AIHcY. 
IV-DRS9. Lajpat N ..... ; Old 
Double Storey; New Delbi-110 024. 
(1'. No. 6412362 II: 64Ul31). 

19. MI •. AIbok Book AfeDDJ. 
BH-I2, Poorri SbaIimar .... 
DeIbi-ll0 033. 

20. MI •. ValUi EDteIprIIea, 
8-2185. PIwe-D. AIbot v ....... DeIbi. 

21. MI •. Ceotral NCIWI Apot;y PYt. Ltd .• 
23/90. Conn ...... t arc.. 
New Delhi·ll0 001. (1'. No. 344448, 
lI27OS, 344478 .t 344S08). 

22 .... , •. Amrit Book 0, .• 
'N-21, C'.cJaDauaId an:u.. 
New DeIbi. 

23. MI •. Boob IDCIia Corporalioa Pab-
1iIben,.1raporten II: Exporten, 1..-27. 
Sbutri N ...... Ddli-ll0 052. 
(1'. No. 269631 .t 714465). 

24. MI •. s.,.. Boot Depot • 
4378/48 .... .-.ri LaI ....... ~ 
a-t. Derya Oaj, 
New Dclbt-110 em. 
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